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Thursday, this the 6111  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

OA 29/2013 

C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

'l'.P.Lathccf 
S/o Attcka 
Thiruvathapura, Ki itan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of' I.akshadweèp represented by 
the Administrator, Kavarathi Is1and682 555 

The Director of Pailchayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

Appi icants 



The Execitiv:e Officer 
Village .(Iweep) Panchayath 
Kiltan Island, Union Teiritory of L akshadweep-682 558 

The Principal 
Goyernment,'Senior Secondary School 
Ki1tn Island 
Union Peintory of Lakshadweep-682 558 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl2 & 5) 
(Mr.R.Rarndas (R3) 

0A67/2013 

Seedikoya.M. 
S/o Abbbsala Koya 
Malayattiyoda, Kiltan Island 
Unidn Territory of Lakshadweep-682 558. 

2 	Maisha T 
S/:Jidayu:1<omalarn 
Thenakkal HOuse, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/oKhalid 
Alimapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rzi 
Sb. yth Koya 

111am, Kiltan Island 
1ithry of Lakshadweep-682 558. 

Sad Muhammed Koya C.H. 
S/oMuthukqya 
Charnayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Ra.feek Khäi H.M. 
S/.bduI, Rhrnan 
AJiyarE_Joué;, Kiltan Island 
Uniori l'eiiitory of Lakshadweep-682 558. Applicants 

(By Adv9c4e Mi Shabu Sreedharan) 

Veisus 



3 .  

dnión TIri.tOy of Lakshadweep represented by 
the Administrator, Kavaiathi Island-682 555 

2 	The Tirectoi of Panchayath 
Union Territory of Lakshadweep 
KâvarathiIsland-682 555 

The Chaiiperson 
Village(Dweep) Panchayath 
Ki:ltan island, Union Territory ofLakshadweep-682 558 

The Executi.ve. Officer 
Village (Dweep) Panchayath 
KiltalTi Island. 
Unio.n Territory of Lakshadweep-682 558 	 Respondents 

(By Avp6t:,(Mr.S.Radhakrishnan (Rl,2 & 4) 

3 	0A87/2013 

1. 	Abdul SalarnP,P,,  age 43 
Sb Saidmuhammed 	. 
Puthiyapura, Kiltan island 
L 1< had wee p. 

2. 	jidKbn,age33 
S/o,Sajdmuhrnrned 

Naltfobea ji-louse, Kiltan island 
fi4adep 	 Applicants 

(By Ad'b.ãié: Mr.Pratap Ihraharn Varghese) 

Versus 

I. 	The Administrator 
ij ion Territory of Lakshadweep 
lKarathi -682 555 

2. 	ThcDirector, Department of Science & Technology 
tdip \drninistration, 

aiat1Iland-682 555 
' 	E. 

3 	 1di Officet 
Oic9 of thç' Environment Warden 
Dbpartnent of Environment and Forest, 
Kil'tàñ 191nd ? akshadweep-682 558 

4. 	th Chaiiperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 	 Respondents 



(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
(Mr R Rarndas - R4) 

4. 	OA413/2013 

I. 	Mthuko.yaT.P. 
S/o. Iidäve'Haji 
Thu uvathapuia, Kiltan, Lakshadweep 

2 	Sa1h P 
S/d Ibrahirn Haji 
Pardaia, Kiltan, Lakshadweep 

3. 	\'abobP.K. 
S/dSUbair.A. 
Punnaldad, Kiltan, Lakshadweep. 

 AliMohammed 
Sb 	Auaka, Al iyar, Kiltan, Lakshadweep. 

 Kunhikoya AP. 
$/O,Sayed Muhammed P.K. 
Arkk1pura, Kiltan, Lakshadweep.. 

 bdu11,aA. 
ScKidáve T.P. 
A1icbr,KiItan, Lakshadweep. 

 4iiaìvar 
Sb 	Shaik K.K., Pa!liyachetta, Kiltan, Lakshadweep. 

 athar cFI. 
S/6Móha111nRed P. 
Chadipura, Iijtan, Lakshadweep. 

 IaIiernP: fl. 
S/c3 Fy1ohrnrnd V, 
Pakkiod 	Kan, Lakshadweep 

10 ThLteed PT 
/6 kuiThi 	aji, Pallithithiyoda, H 

Kiltn, takshadweep. 

(By Advoct.é: Ms.Daisy I Daniel) 

Versus 

.. 

Applicants 



	
• 	... 	. 	5 

	

I . 	1 he Administrator 
UniOn Territory of Lakshadweep 
Kavarathi-682 555. 

2 	The Chairperson 
Village (Dwéep) Panchayath 
c1lta1r82 5: 

3, 	1 . e Empftmnt Officer 
Kavatathi, Lakshadweep-682 555 

Director of.Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village(Dweep) Panchayat, Kiltan - 682 558 

1-10rticultural Assistant 
Vil1ae (Dweep) Panchayat, Kiltan-682 558 

(By Advoce: Mr.S.Radhakrishnan-111 ,3,4&5) 

5. 	OA 1262013 

I. 	Aadlla K.C. 
Sb Yousuff 
Knnichett, Kiltan Island 
UT of1-akshdadweep-682 558 

Kunhi.M. 
S/1o.Ambukoy 
Ma idmnl,!Ki!tan Island 

558 

 
S/6j'4ohanrnei 
kom'alarn,'Kiltan Island 
JTakshqadweep-682 558 

it 

SaIem:P.P. 
Sb Harhsa - 
Pthhenpura, Kiltan Island 
UT of Lakshdadweej3-682 558 

Raf'eekP.P. 
çhad 

Island 
UT o 	lhddweep-682 558 

Respondents 
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6. 	IK.yPIK:.P.. 
S/a Pukoya 
Kattmpal1y Kiltan island 
U. 6!'f1akshqaaweep 682 558 

7 	Abdul Kasirn P V 
S/O Muneer 
Pentàiwieli,.Kiltan Island 
UT oiLakshdaclweep-682 558. App! i cants 

S 

(By Advocate: •Mr.Shabu Sreedharan) 

Versus 

I. 	Uiion Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

Ile Ui'rèctor of Panchayath 
Uii.on JelTitory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Vil1aeI (Dwee) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive Officer 
I llae (Deep) Panchayath 

iiltan island, Union Territory of Lakshadweep-682 558 

5 	The Environment Warden 
Department of Enviionrnent and Forest 
Zona! Office, Kiltan Island 
Union Ieiiitoiy ofLakshadweep-682 558 	 Respondents 

(By Advocate 	(Mt S Radhakrishnan (RI ,2,4 & 5) 

6. 	QA I3/2013. 

I. 	ia!a1udhen K.K. 
S/o Shaik Poovalap 
Popva!ap HQuse, Kiltan Island, 
UT of Läkhadyveep-682 558. 

2. 	NO 
S1Yi!!lcc' 
.I4s.bd.,itn Island, 
UIL of Lakshadweep-682 558 
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JbathullaTK 
S/ç:Ahamed 
rbnkai Uouse, Kiltan Island, 
UF of Laksha1weep-682 558 

A•• meerali A'.P. 
S/o Syed Mohammed. 
Arakalapura I-louse, Kiltan Island, 
UT of Lakshadweep-682 558. 

IsmailT 
S/0 Yusuf 
Tholiyoda 1-louse, Kiltan Island, 
UT of Lakshadweep-682 558. 

Sed Mohammed Koya K.P. 
S/b Mohammed 
Kanjipura Hduse, Kiltan Island, 
'JT. of Lakshadweep-682 558. 

Kasiikoya C.H. 
Sto Muthukoya 
Ammipura 1-louse, Kilan Island, 
UT of Lakshadweep-682 558. 	 Applicants 

(By Adyd.cte: Mr.Shabu Sreedharan) 

Versus 

Union Feiritory of Lakshadweep represented by 
the Administator, Kavarathi lsland-682 555 

The IirectorfPanchayath 
n ion ,Tr1'ioy  of Lakshadweep 

Kavarathi Island-682 555 

3 	The chauperon 
Village Uweep) Panchaydth 
Ki ltn Island,Wnion Territot y of Lakshadwecp-682 558 

4 	TheecutivOfficer 
Village (Dwee) Panchayath 
KiltanLs!and, Jrion Territory of Lakshadweep-682 558 

5. 	The Assistaht lEngineer 
Electrical Sub Division 
Kiltan Island 
Union Territbry of Lakshadweep-682 558. 	 Respondents 



. 

2. 	Nara:ru1i,aP.T.,age 26 
S/oKunhi 
Pat1ihithiyodãHouse, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Dan ie1) 

Versus 

Applicants 

I, 	The Administrator 
t..)rion TerritQry of L.akshdweep 
IKáyaiath 1-682555 

2. 	The. ..1ai rperson 
Village (Dweep) Panchayath 
Kiltal 682 558 

Ic 

3 	[)irector olPanchayai 
Departrnnt of Panchayath 
Kavaiathi-682 558 

(B' Advocate: Mr.S.Ràdhakrishnan (Rl& 3) 

S. 	O.ANo. 212/2013 

P.P. I-la\'vabl, W/o. Abdul Salam 
Labourer, Agrici. Itural Department, 

gti tsldnd-i Rsiding at Pallipurarn House, 
Unh Ten itory of Lakshadweep, 

(By AoceMr'Jaju Babu) 

Versus.: 

I. 	The Director:of Agriculture 
Union Territory of Lakshadweep 
Ka:'iaratti Island - 682 555. 

Res po ii dents 

Applicant 
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Fhe Administrator 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

(By Advocate Mr. S. Radhakrishnan) 

9. 	O.A 266/2013 

SabirAli.K 
Kuriyathiyoda House, 
Kiltan Island. 

C.P. Firoz 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakoya 
Karuppathapura House; 
Kalpeni Island. 

k'i.c. J affer 
Pakkipura House 
Kalpeni Island. 

T-labsa. A 
Alikon-le House 
Kiltan Island. 

A.P. Naseema 
Aynapura House, 
Kavaratl- i Island. 

(By Avodat: Mr.  KB. Gangesh) 

Versus 

I. 	The Adrninitrator, 
'\dministation of the Union Territory 
fLakshadweep, Kavarathi —682 555. 

The Director (Services) 
Adrninistratioii of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

Departmeritqf Environment of Forests 
ni on 16rri'oy of Lakshadweep, 

Kai'ath 	62 555. 

Respondents 

Applicants 

Respondents 
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(By Advocate:.Mr. S. Radhakrishnan) 

JO 	OANo 268/2013 

M Noorul'Ameen 
S/O. 	ayed Mohammed 

H Mulayam ouse, Agatti Island 
Uni oiiTerritöry,• Lakshadweep. 

	

2. 	B.M. Mansodr. 
Sb. Late A.C. Mohammed Jalaluddjn 
13harkath Manzil 
Agati Island, Union Territory 
La k sh adweep. 

(B)' Advocate: Mr. Grashious Kuriakose) 

Versus 

] he Administrator, 
Un ion Territory Of Lakshadweep, 
Kavarathj —682 555, 

The Director of Panchayath, 
t)eprtment of Panchayath 
Kavaraitj -682 555. 

Director of Sience and Technology 
rd Environn'jent 

Umon Tecri f Lakshadweep 
Kavatthj —682 555 

. Director (Lour& Employment) 
Kavarathi - 68 555. 

Special Officer 
Village (Dweep Panchayat, Agatti) —682 558 

(By Adocäte: Mr. S. Radhaishnan) 

H. 0A269/2013 

AhamiedBaheei' i;C., age 32 
Sb o T.ounjs' 
A rakalachatlaHouse, Kiltan Island, 

'I. 	 .. 
Lakshadve'e'p. 

(By AàcateMr.hshjous Kuriakose) 

App] icants 

Respondents 

Applicant 
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Versus 

1 he Administrator 
UnioiTitdr' of Lakshadweep 
Kavarathi -02555 

The.C.hairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavarathi, Lakshadweep-682 555. 

Director of Panchayath 
Department of Pan chayath 
Kavarathi -682 555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan7682 558 

Hortidiltural Assistant 
Village (Dweep) Panchayat, 
Ki!tan-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12 	A277720I3 

Harnedad, agp 26 
D/o Said \4uhrnrrid 
Narnbihani House,i1tan Island 
Lakshadwep 

•. 
, 	 Applicant 

(By Advocate Mr.Grashious Kuriakose, Sr.) 

Versus 

The Administoi 
UT of Laksbad 1weep, Kavarathi-682 555 

2 	DietOp,t 1náhayath 
Depat1ènt pf Panchayath 
Ktvuäthi-6S2 555 

3. 	txecdtivel 
Village (Dweep) Panchayath, Kiltan-682 558 



- 
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4 	Chaiipeisori 
\'illage (Dwep) Panchayath, 
Ki1tan-62 558 

(By Advocate Mr S Iadhakrishnan - R-3) 

13 	0A281/2013 

Taha P 
S/ôSayid V.K. 
Vallôiñkadiyddu 
Kiltan Island, Lakshadweep 

Sayed Badushä Muhideeñ S.V. 
Shahar Ban Vilas House 
Chétlat. 

Respondents 

Applicants 

. 

(By Advocate: Mr.6rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

versus 

1 	1 he Administrator 
UF of Lakshad weep, Kavarathi-682 555 

2 	Diiectoi 
Scice & Technology 
chtlat-682 : 5s6 

3 	Diiçctor o.IP.anchayath 
Rui al Development Depai tment of Panchayath 
Chetlai-682 56 

4 	Chaipison 
Village (Dweep) Panchayath 
Chetlat-682 556 

5 	AddI Sub Divisional Officer 
Cheila1-682. $56. 

Jtnior Sci,entifi Officer 
hetlat-682556; 

AccountsQfficer 
Secictaiiat, Ka tvaiathi-682 555 

(By Ad\ocate MrSadhakiishnan-Rl-3 & 5-7) 

Respondents 

14. i3 .  
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1. 	A.K. Sajeed 
Akkara I-louse 
Kalpeni Island. 

2, 	P. Haseena 
Poodyern House 
Kalpeni Island. 

A.T. Ahadabi 
Athanarn Thottarn House 
Kalpeni Island. 

P.P. Sulaikha 
Puthiya Pandararn House 
Kalpeni Island. 

C.P.Nooijehan 
Chemmanam Palli House 
Kalpeni Island. 

6 	AK. Beebi 
Arakkalar House 
Kalpeni Island. 

7. 	M.P. Mohammed 
Mullipura House 
Ia1peni Island. 	 Applicants 

(By Advoa c: Mr. KB. Gangesh) 

Versus 

The Adrninistator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

[he Director (Services) 
dministratiqn of the Union Territory 

ofLa1<shadwép (Secretariat), 
Kavarati 682 555. 

bDartrnnto Agriculture 
Unin Territory of Lakshadweep, 
Kavârathi 682 555. 
Rrsented by its Director. 	 Respondents 

(By dvocate: Mr. S. Radhakrishnan) 



	

'ot... -' 	A 	•' 
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0 
15. 0A300/2013 

1, 	B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrafl Island. 

B.Ahamrned, age 43 
S/a Mohammed, Bakakada House 
Andrott Island. 

K.K.Mahammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island, 

PP.1-lassan, age 4 1, 
S/a Sayeed I3ukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Androti Island. 

6, 	M.Bampathi, age 50, 
S/a Asainar, Kakkett I-louse, 
Andratt Island. 

C.Maharnmed Kasim, age 44, 
S/a Koya Kidave, Chettathada House, 
Andratt Island. 

K.P.Mohammed Yaseen, age 33, 
S/a Nallakoya, Kattupra House, 
Andratt Island. 

T.P.Shamsuddeen, age 30, 
S/a Kunhi Koya, Thattarnpokkada House, 

'Andratt Island. 

B.Mullakoya, age 43 
S/a Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathimath, age 41, 
D/a Kunhiseethi, Palath Puthiyapura House, 
Andratt Island. 

A.Jamal, age 48, 
S/a Abdulla Attalada, Aliyathara House, 
Andran Island. 



	

. 	 '5 

A.Moharnmed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Aiidrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada 1-louse, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Moharnmed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P,N.l-Iakeem, age 48, 
IS/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/0 Yousaf, Kornalarn Kattu, 
Andrott Island, 

K.K.N.Khadeejomrnabi,age39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakarn, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Androfl Island. 

K,C.Mohammed 1-lussain, age 39, 
S/oSayeed Ismail, Kannichetta, 
Andi'ott Island, 

P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 



I!1 
	 I 

M.P.Khaleel, age 37, 
S/c Assainar, Matharapura House, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathummabi, age 37, 
D/o Yousai T., Lavanakkal HOuse, 
Andrott Island. 

l-l.K.Hussain, age 35, 
S/o Pookunhi, I-lalookakkada House, 
Andrott lsland. 

N4.P.Mohamrned Rafeek, age 31, 
S/c Koyamma, Kunnamkalarn House, 
Androit Island. 

K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyamrnada House, Andrott Island. 

K.Moharnmed Basheer, age 34, 
S/o Ahoosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Mohamrned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

A.Rs'heed Khan, age 39 ;  
Sb 	ayeed Ismail, Aliyathara House, 
Aid'dtt Island. 

1,,.Abd1 Salarn, age 33, 
S/o Muthukoya; Kannathimmada House, 
Andrott Island. 

K.K.Anwar l-Iussain,age 31 
S/c Koya V., Keiakkada House, 
Andrott Island. 
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P.Moharnmed Rafee, age 25, 
.S/o Mullakoya, Pachanal House, 

Andrott Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karalunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada I-louse, 
Androti Island. 	1 . 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andron Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sayced Koya, Moosankakkada House, 
Andrott Island. 

M.C.l-Iammedathbi, age 37, 
D/oYousaf Mylachetta House, 
Androti Island. 

Doula.thabi, age 33, 
D/o Kidave, Lavanakkal House, 
Andrott Island. 

Guhar Madeena Beegurn, age 37, 
D/o:Mphammed B, Aliyathara F-louse, 
Andr6n Island. 

46 	K J Pookunhi Koya, age 36, 
S/o Yacoob, Kolikkatt I-louse, 
And. ..ott Island. 

47. K.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, iKachashada House, 
Andrott Island. 	 Applicants 

(By Advocate: Mr. K.B.Gangesh) 



. 18 

The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

 Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Laks}idweep, Kavarath i. 

 Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

 \/illage (Dweep) Panchayat 
i-\ndroth Island represented by its 
Lxecutive Officer. 

 1kaI Ameen 
S/o Pookoya N 
Achammada I-louse, Androth, 

 Mohammed Shamsheer M.K. 
Sb 	Bthhesha U.P. 
Mayamkkada I-louse, Androth. 

 Mohammed Asker 
S/o Seethi 
Aliyathara I-louse, Androth. 

 Noushakhan M.K. 
Sboied 1(o)/a 
iVlayamkakkada 1-louse, Andioth 

9 fv1ohpmed Kasim P P 
Si6kldave, Palathupra I-louse, Androth 

 Abdtii Akbar 
Sbobair 
Panclath Puthiya Pura House, Androth 

Mujeeb Rahman 
S/o Ibrahim 
Aliyathara I-louse, Anclroth 

12 	SuaK I 
im Koya 

I(iJhlmathi I-louse, Andi oth 
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 Mohammed Hassan 
S/o Kunhi Koya 
Ayenarnada House, Androth 

 Mohammed Abdusalam T 
S/o Abusala 
Thecheri 1-louse, Androth 

 Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

 Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

• 	 17. P.PKoyamrna 
S/o P.K.Kidave 

• 	 Palathupura House, Androth 

Miiharmed Khaleel 
S/o Adu1Ia 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 

herikka1 Puthiyapura House, 
Andrpth. 

(By Advoqate 	Mr S. Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

jp i  

• 	
•.•: 

Respondents 



16. 	0A301/2013 

1. 	i\ttakoa T.V, age 44 
S/o Koya Thankgal:T, 
ihailathValiyakkattu 
Androth Island 

2 	Sayeed Koya, age 43 
S/o KbyaKidae., Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Birlyammada House 
Androth Island. 

Yousai,.age60 
S ./o Ahammed, Kandalath House, 
Andi'oth' Island. 

5 	Mujee Rehman, age 35 
Sb Koya, Kaichetta House, 
A ndioth Islahd 

Abdu!.Nasar, age 38 
Sb ta.l la Koya Kunnashada House, 
Androth Islaiid. 

Mohaiirned.iasheer, age 37 
S/o Yacoob, .J lyathara I-louse, 
Andioth Island 

8 	S1ihaudpeei, age 35 
Sb SaeeiKoya, Pandath Puthiyapura House 
Anfioth Isjand 

9 	Pookoya, age 4f1 
,$bo Koyamrna,Mayampokada House, 
Androth Is.IaicU 

10. 	NoJal, age 43: 
Sbo .Koyaih-ia Kôya, Thacheri House, 
Androth Islançl. 

11 	AsiI,age37 
SboSeethi, '1 háchci 1 Moosathada House, 
A'nchoth island 
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Hasah, age 30.. 
S/o Jarna1udFeer, Kadiyarnmada House 
Andioth 1sand 

N'lohammed Raféek,. ag&41 
Stó.Ayshornmbi, Bilutheth House, 
Andrôth Is1ard. • . 

Jalal, age 
S/o Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
SbKoyarnrna, Pochalarn I-louse, 

• ndoth Island. 

.Abdu! .I-Iàssañ, .age 51 
S/ Abdul. Kia r, Karachetta House, 
4ndroth I.slaiid.. 

J. 
Koy.à,ac48. 
S/o. Sayded Mohammed, Thacheri Moosathada House, 
Adioth Island. 

Basheer, age7 
/q Iidäve, Mqodarnpura House, 

Andith, f.sland. 

MuhammedllLissaiti, age 42 
S/ô IIai cd,Azhikakem Pura House, 
Androth Island 

Jabbar,age39 
S/o Nalla Kcyâ,. Kunnashada House 
Androth Island. 

4ohammed Lyaudden, age 33 
S/oSaycédMchammed, Neelathupura House 
Andioth Island 

22 	Llabeed age 
/o SaVceddMhammed, Kunhali House, 

Jj 

• 	dibth 11aid 

a ge, 33 
S/o Kidave, Poodarnkakkada House 
Androth Island 

Raidad Beebi, age 46 



Sb 	S iddeequ 	Puthiyanalakarn House, 
Andioth Island 

25 Indcen, age 60 
Sb Ahamned, Kandalath House, 
A ndioth Island 

26 Mohammed Saleem, age1 42 
Sb Sayeed MohammedKunnashada House, 
Andi oth Island 

27 Gafooi,age4l 
S./o 1 hangu Koya, Pentamveli House, 
Adro.Js1ard. 

. 	 . 	 . 

 Sieeque, age 43 
S/a Ki dave, Modiyothada I-louse, 
Adoth Jsland 

Shanavas, age 33 
S/a Kunhi Joya, Pochalam House, 
Androth Island. 

30 	Pookunh, age SOn 
Sb Kidave, Aliyathara House, 
AndiotjilsJand 

31 	KalecI 'age 39 
S/a hai i Manakar House Bu  
Aidioth Is!ançi 

32. 	U1yás,age 36 
S/a I-lamza Koya, Aliyathaia House, 
Androth Island. 

33 	Mohammed sheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Aidio 	Islahi.... 

1) 
34 MoEammedfi, age 33 

SIoSaycod Içii1, Aliyathara House, 
2)4 L.VAJ).JL1.r ALJiU.1fl.A 

35 	Chenya Koy1  age 46 
/0 Kadei, Matharapui a House, 

Andi oth Island 

It 
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 MOhammed Saleem, age 33 
S/o Koyamma; Kannipura House, 
Androth Iland. 

 Shamsuddeen, age 33 
S/o Abdul Kader, Belichetta House, 
Anroth Island. 

 Kunhiseethi, age 47 
S/o Aboo S ala, Lvanld<al House, 

• Androth. Island. 

 Yacoob, age 45 
S/o Sanddeen Kunnashada House, 
Androth Island. 

 Abdul Jabbar, age 38 
S/o Sayeed Mohammed, Kannichetta House, 
Androth. Island. 

 Jamal, age 41 
S/p. Sayee4 Bukari, Bidurnkattu Bilutheth House, 

lciotISu2c. 

42 Subaida, ag 
D/o 	Bukai i, Thacheri Biyyada, (Sayeeq 
Anfroth Isluid. 

 Saji aBeui, age 29 
D/o Nallakoya, Lavanakkal House, 
And.roh Lland. 

 Shaha:ras 13eirn, age 28 
D/ 	 Lavanakkal 1-louse, 
Andioth lslaid 

45 SlyacI l'han, age 32 
S/ 	Pookunhi, Rahrnath Villa, 
Andioh Island 

46 amuddecn 	P T, age 33 

• 
Nicbddath House, 

• 

• AndrohI.ianc,.. 

47. Iqial, 	ge42 
S/o.busaf,: p:d aral 	House, 
Andioth Island 



• 	 •• 	 ,•. 

Hassan, age 39 
S/o Sayeed Tukari, Matharapura I-louse, 
Androth Islaiid. 

Mohammed Saleem, 'age 38 
S/o YQsaf, Thailath I-louse, 
Andioth 1land 

50, Mohimmd Musthafa, age 36 
S/a Pookoya, N.eganmaØ House, 
Androth Island. 

Koya, age 36 
S/,o Attakoya, Mathil House, 
Androth Island. 

KamiLage4l 
S/n Muthu 1(o)/a, Palathupura 1-louse, 
Androth Island. 

53 	Asi!,agc 30 
Sb SLth1 Koya, Lavanakkal 1-louse, 
Androh I1and. 

Skariya, ag32. 
S/o Muthukoya, B ii utheth 1-louse, 
Andoh Island. 

Salihage 37, 
Sb K un iko'a, .Aynamada 1-louse, 
\n (1 roth Is lwd. 

56 	Rahmathulla, age 39 
S/a Siddcque, Bilutheth 1-louse, 
Andiothlslaiil. 

57 	Mohammed Aslam Nasei, age 40 
S/o ,SayeecLMc3hammed, Palliyet I-louse, 
Androth IslaH. 

Sayced Mohammed, age 42. 
S/c) Kasimi, ichadapurakattu 1-louse 
Anciroth Island. 

AnvarHussam, age 29 
Sbo Ppokoya,Kunnashada I-louse 
Androth Island. 

. 
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MujeebRehrnan,age37 
S/oSayeed Buhari,Karakunriel House 
Androth Island. 

Noulel K, age 33 
Sb Nattaya Koya, Cheriyadam I-louse 
Androtli Island. 

65 	di arnad, ge 45 
S/6 	yairha Karakkada I-louse 
Ajidroth 	an'. 

Shamsu Shiimoos, age 34 
S/o Cheriyakoya M., Pentarnvilapura. House 
Androth Island. 

Mobamrndbdul Naser, age 308 
S10 Jaleel.Ikottiathattu House 

ohain.thahul la, age 33 
S61Koyajdkoya,.Nal lal House 
Andioth Is'lai 

Irthul1ah age 30 
Io: Iunhisehi, Perumpalli 1-louse 

Androth Ilahd. 

Riyas age 29 
Sbo S balk Ko'a P.S., Pentambel ipura House 
AndroJd. 

II 

71 	Nisai,a3I 
S/p:Kida' 1P;i. Pandathu Lavenakkan House 
4idrbth tLd 



. 

72 	Rahmat, age 42 
Sb Pookufty M , Mathi1 i  House 
Andioth Island 

73 	Mohammed Hassan, age 37 
S/a Sayeed Mohammed, Achammada House 
Andioth Island 

74 	Shamsudeen,age 32 
S/ô Muthu Koya K , Nellai House 
Androth , lslid. 

Mohammd Nseer, age 28 
S/.O \4uhahimd, Pentamvel ipura House 
And ioih I sInd. 

Rau lath Beegum, age 29 
Sto ThangakOya, Arathupura House 
,\ndroth Island. 

FaiJiahuddeen, age 38 
S/p K.ida.ve, U.K., Makket 1-louse 
Andioth Island 

78 	13aduul Mune, age 32 
S/o Abdul Khadei, Moodampuia House 
Andj oth Island 

79. 	MolaniidMistafa, age 33 
S/a Ahammadiya, Jabalpui a 1-louse 
Androth Island. 

80 Mohammed Kasim, age 47 
S/o Kidae 1 \A K, Makket house 
Andi oth Islaid 

81 	MO11ai4ed ' Abo6sa1ih, age 40 
Sb Sa'eed v16hammed, Bilutheth House 
Andioth Isldrid 

82 	Kunhiseethi, e 47 
S/o Yousaf, Methai apui akatte House 
Andioth Islard 

83. 	flabsa Koya:ãge 42 
Sb AhammdLMakkett I-louse 
Androth Isi.d 



 Attàkoya, age 49 
S/a Yacoob, Aiiyathara House 
Andioth Island. 

 Iha1e1: ; 	ge 49 
S/a $ayeed, Chei-ikkal Piithiyapura House 
ApdrothIsland. 

 1aththu11a, age 34 
S/0 Sayeed MoIiamrned, Pa Iliyett House 
Androth Island.' 

Basheer, age 55 
1Thächeri Moosathara 
Androth Island., 

Mohammed Farook, age 33 
S/a Nal IakQya ,. L., Tharampall i Makket House 
Ahdroth Island. 

AbooIih a 	31 
SI Slaik Koyà, Moosakada House 

idrqh:I 1 and 

Salbii,ae3 
S76Seei.hi, Karakunnel House 
Andrhth Island: 

91.. 	1\4ohammed K.asim, age 33 
Sb Sayeed l\4qhamrned P.C., Pathada House 
AiotHlsIn1 

92 	ei' iykoy4 , age 44 
S/6i1J,)Lavanakkal House 
Aiidiofti Island. 

Molmned.Iüssain, age 41 
S/o$ayeed Imail, Kandalath House 
Androth IslahU. 

Sbir Khan, age 33 
Sto. KQyamniakoya, "Thattarnpokkada House" 
Alidroth Is'lard; 

1Iss,dgL4 
S/to Syeéd Bukaii, Podamkakkada House 
Aiddt IsiaFid.. 
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96 	Akbai C , age 33 
Sio Attaoyd 'K Edayakkal House 
Andoti 'I.s1ard 

s 

97 	Abdul Vaha, ç'age33 
/o Thangakoya P , Kunchali House 

Andioth Island 

98 Mohammed Musthafa, age 42 
Eda)'akkal Hoise 
Androth Islad. 

99. Navas, age 25 
S/0 I-Iussain,Tliahira Manzil 
Andioth Islai. 

100 	anavas, ag 3 
S. /6 Shaiafudeen, Mathil House 
Andioth Island 

101 	1-Tassa1, age 33 
S/.O, S.éefhiM, Lavanakal House 
Androth.Is1and:. 

102. MohamhiedBasheer, age 42. 
Sb Yousaç, NlIa1 House 
iidrth Island 

I 	I 

103 Sh'arnuthei,dge 36 
S/p 1a1Ia Kya, Kunnashada House 
A n d i I&h 1s1an s! 

104 Zainul 'Abid, age 26 
Sb Kidave K Palliat House 
Aidoth I's!àid. 

105 Muthu Koya, age 39 
S/o Kunhi.Sethi, Makkette 
Ajidrdth ls1and. 

age 30 

S/p JKoyammakoya, Kerakkada House 
Anh Is1p 

I 	'l 
Sha musudeenrn, 'age 27 
S/6 Koya Kidave M P ,Pandathupura House 
Andioth Is1ard 

S 



108 hihbdhe,age27 
S/p Muhu Koya, Pandathupura House 
4ridioth Is1atd 

109 Ubadu1!a, age 29 
Sb 	Sathai, Kannipuia House 
Andioth Island 

110 JaIal,age49 
Sb 	YousalP , Moodarnpuia House 
Andioth Island 

111 Kidavu, age 55 
Sb 	.J:neen:M.,.;Biriyammada House 
Andioth Island 

 1idavu,age59 
Sb 	lrjab, Mekkat I-louse 
Ancoth Jslan. 

 Mohamhied S1ahudheen, age 26 
S/c) Koya I P , Kandeth House 
Aiid:Voth Island. 

114 Mohaincd Shakeer, age 22 
S/o Kdnhseethi, Makket House 
Andoth I1and 

115 Moaime 	Aithaf, age 24 
S/o Jamal, Mayornpokkada House 
Andioth Island 

Abdu1Gafooi:ag28 
S/o Nallakoya T, Bappathiyoda House 
Androth Island. 

4ohaniied'YathiyaKhan, age 23 
S/c) Basjici K Mathil 1 AOuse 
Andioth Island 

1 18 Na1lKby, age 39 
S/o Khade P PC, 
Androth Island 

119 Kunnikoya, age 35 
S/o Ahmcd, Ionnikam House 
Andioth Island 
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120 Zainu1Abidage41 
/oAssainarN.P., Kandalath House, 

Andi oth Island 

iViohammed, age 50 
S/wo. Abdul Khader, Kaval çhetta House, 

w. 

Androth Island. 

AbuNaSir, ap36 
Sb S iddique, Kunnashada House, 
Androih Island. 

Mohammed Aboo Salih, age 37 
5/0 N4usthafa,. Ammelam House, 
Androth 1s1and. 

Koa,age 37 
S/h Sayeed Mohammed, Lavanakkal House, 
Androth Island: 

1. 25. Mohammed Rafeel< C P , age 38 
Sp, Sayed, Cherikkal Puthiyapuram 
tndiot1i 1land 

126 Molmmcd kafek, age 40 
Sb Ukkas, J3i1utheth House, 
Andi oth Island 

127. Mukbéel . age 28 
S/o N4jeed L, Perumpalli House, 
Andojh Island. 

128, Rasheed'Khh, age 33 
S/o Kia''e, A;, Biyyadachetta House, 
A h djóth !s land: 

I 29. 	bhiiddook, ag 31 
S/h.p kjtt1(ü'nnel House, 
Abd:oth Island. 

Rahmathu11ah, age 31 
SI Koym arnaK.P., Bapp 
A 	

athiyoda I-louse, 
ndroth Islaiid. 

Mohammed Kasim, age 30 
Sb. NaIlakOya Jçennashada I-louse, 
Androth 1sIdr1.. 



,o r-iassan iunni, &eyiyoua i-louse, 
Androth Island. 

Koyarnina, age 47 
S/o Aboo Saleh, Kavaichetta House, 
And'oth Island. 

f1idathulla,age38 
S/o Koyamma, Karachetta House, 
Aàoth Island. 

Abdul Azeez Khan, age 41 
S/o Mohammed, Birayammada House, 
Androth Island. 

Shamsuddeen, age 32 
S/o Sideque M.t., Pazhayakamkattu House, 
Aidroth Is1ad. 

II*Ø 	age 33 
S/ 	yan1oya, Ammelam House, 
Add ibth Is'lan4., 

N1koya, ' ae50 
S 	m /o Ahaed P.O., Matharapura House, 
And joth Island. 

1-larn7.aKoya, ge 43 
S/.o 1idave B,Aliyathara House, 
Androth Island. 

Mobe11ffhssain, age 28 I.i

S/of 	iisàMP., Ah-irnelam House, 
çoi 



 fl 
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149 

150 

151 

 

 

 

 

Sayeed JsmaiL age 58 
Sb 1Adu1la P P, Pidarnkakkada House, 

ñcot'hLs1u1 
I) 	

I 

Amjath Khan, age 28 
Sb Bunlyamin, Ammelam House, 
Andiol.h island 

Mb1arnrned 1qb1, age 
S'/o Na1lakoya, : }erUmpally House, 
Androth Island. 

Pookunni, ge 56 
S/o Yousa11-1aji Bappathiyoda House, 
Andioth Island i 

Mohanh1Ted tasheei, age 38 
SbIKidave A , Mayarnpokkada House, 
Andioth island 

Cheri)akoy ige.36 
S/o 1(ünhikoy.  j., Thacheri House, 
Adroth. Island 

Nasccmudheen K S P , age 28 
bo Abdul Khadei T, Karachetta Sarommapura House, 

Andioth Island 

AbdKayoo, age 41 
S Syeed Bihari M , Kunchali House, 
And.iloth I Jdid. 

Liyab4iahrnan, age 31 
Sb Kunmkoya M P , Chekummada House, 
Andioth Island 

Kunhihi, agc 46 
S/o Kadei, Pet umpalli 1-louse, 
Andioth Island 

Péthurnnäbi, ge 52 
Iibp K'dnnfriakoya, Kolikkattu Naduvilkarn House, 
Andioth IIa9d 

afyulah,ae25 
Dbo I lamsa Koya, Aliyathara I-louse, 
Aridioth Island 

100-  
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159 

160 

162 

163 

165 

166. 

167 

33 

Scethi age 60 
Sb Assainai, Pachanal House, 
And 	Island 

Sadaldathulla, age 3 
Sb Buhai i V K , Chettapokade House, 
Andioth Island 

F 

Bashei, age 40 
S/o Sayecd K , Kunrinashada House, 
Andioth Island. 

Mohammed Kuiaishi, age 25 
S/o::Sayeed ..Moharhined, Karakunnel House, 
Andioth Island 

Siiaj, age 47 
S/oKidàveK., Kunnumpura House, 
Androth. Island.. 

Mohanmed Ratage 31 
S/U, H.aipza Ko.ya K., Pathummapura House, 
Andioth Island 

Zain1 Ad, age 26 
S/oNàl1akoya 1K C ,Palliyat House, 
And)d) Island 

Abdpl Jabbai, age 35 
Sb Kunni Séethi, Makkett House, 
And'ioth Island 

Sajeed Moharned, age 54 
S/0, Kidavu, Poovadakkattu House, 
Andioth Island 

Attabi, age7 
I)/o y:Oucf  KP , Thacheri House, 
And0 1h i1apd 

a1les I3 	ae3 
I)/orKoyannakoya P , Thachei i House, 
Andioth Island 

Yakbôh, ag40: 
Sb Kidavu K, Ammelarn House, 
Andioth 1s1aid 

T. 
156. 
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. Mohammed Iafee, age 42 
S/o Koyammakpya, Mayampokkada House, 
Androth Is1aid. 

Mullakoya age 47 : 
Sb Majeed K., Lavariakkal House, 
Androth Island. 

Pookun1ii,ag 46 	. 
Sb Kidave P., Amm"ielapif  I-louse, 
Andoth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bappathiyoda House, 
Androth Island. 

Kadeeja,age51 
l)/o Kiclave K,, Thacheri House, 
Androth Island. 

Mullahi, age4 -O.z o
.  K i cl l a 61  B1 ..Palathupura House, 

And'oth fith{d. 

174 Maniooi 1i /'yeed P p , age 25 
Sb M..P.Fathu1,1ah, Purathikkatt Puthiyapuram, 
Andr061s1ad. 

175. All Abai KJae 25  
Sb :C iyakbya, Kannathimada, 
Androth Island. 

-, 

ai n' 1 76. M ohi$aleem, age 33 
S/o.Shaikpy Kunhali 1-louse, 
Ani'ot 	1d 

(By Avçpat 	4i'3Gangesh) 

. . 	 c. 	 Versus 

L 	Fhe Adiinisrtor 
Adi1n in istratibri QI the UJ of Lakshadweep 
Kavarathi 682 555 

2. 	I)epaitmert 04Lt0ricu1ture 
UT oI'LakshaiWeep, Kavarathi 682 555 

It 	- 

rerstd by is  Director. 

III ' ii 
3 	Dii ecto t anhyats 

App! icants 



35 

Depai Uent of ianchayats 
4d131in.istrtionpf the UT of Lakshadweep 
Iavar,al 4 82 55 

. 	. ... 
1 

ViIJe (Ds'4'eàp Panchayat 
Andioth'Isind epieseited by its 
Execuuve Officer Respondents 

(By Advocate Mi S Radhakiishnan) 

17. OA3O2i2013H 

1. 	iauier,age35. 
S/o Babuj.an, Panethec.hetta I-louse 
Amini island. 

2 	Faiooque age 33 
Sb Khacket,  Kulandam House 
/nhiniLI s 1 an d 	I  

3 	Abu11a Koya, age 50 
Sb Attiko'a, 	M alika House 
Amini..i1iid. 

4 	Nallakoya, age 40 
Sb A.blull.1Koya, ?uthoya Kanniyam House 
Amini Island 

5 	AliNIohannid, age 47 
SbMbha nmed, Kombam House 
Amini slarl 

6 	Sla I aFuden, age 36 
bo Kidave, Kotechetta House 

Amini slahd. 

7. 	ibbar PC, age 36 
Sb: C•hri:a Ko)/a, Purakkachetta House 
Amini Island 

8 	Yousal,age36 
Sb Kadei 3eliyachadachatta House 
AIIIIIIIJ51an d 

.4 	
1 .............. 

14 

9 	Muthoya,gb 33 

Applicants 



S 
Versus 

1 hc Admimsti atoi 
i\dm i ni su at i ohi of the UT of Lakshadwecp 
Ka\'dlathl-682 555 

2 	Diicclor of'Panchayats 
Dcpaitmcnt of Panchayats 
Administration of the UT of Lakshadweep 
Kavarathi-682 5:55' 

District Panchayat 
Amini represented by its 
Executive iOfficer. 

VUlagc. ([),weep) Panchayat 
Amini Island represented by its 
Executive Offiqe,r. 	 Respondents 

(By AchIRcate:.Mr.S,.1adhakrishnafl/M/S Sheriff Associates) 

18 	OA 303/2013 

1 	Aboobaket P , age 41 
S/oKutihikuhi,.'Pa11arn 1-louse 
Kavarathi Is1nd 

2. 	M u th a fa BK. , age 45 
S/oSaye.qd,:Bakàkada House 
kavai athi Island 

3 	Mohane'd Shafi 1 M , age 34 
Sb 1lmth, /I, Mali ka House 
1KavaratIiI:S1p. 

4 	Abdtil Nazi1(A1  P , age 43 
bo Chet iyakoya K , Aynipui a House 

1<avaiathi Island 

5. 	Yacoob K.P. age 41 
Sto'..lK,idave.1.,J.:P. , Kuttipapepura House 
Ka\'arathi Island. 

6 	Ii koy a K, ag q, 31 
S/o 112h4 P ,Khyam House 
1avai athiIs1a 

I 
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Mujecb Rehman U P , age 34 
IS/o Alikoya C K , Uthampokakada House 
Kavaiathi island 

1 haiibya \ P n 	43 

Kavirathi Island 

Mujeeb Rehman B, age 30 
S/o ['hangako'a, Birekal House 
Kavaiathi Island 

Sajitha P.,.age 312.1  
I)/o All Aractam, PoOvinoda House 
Ka\'arathi Island. 

Basheei p 1, age 44 
S/c Mohammed Pallipura, Puthiya 111am House 
Kavaiathi Islanl 

Abdul Raftek 	age 44 
S/c Ahmed IKaimrnada, Kadapurathaba I-louse 
Kavaiathi Island 

Salcem A P , age 34 
S/c. MohammedC.P., Athampapepura House 
Ka'ai athi Island 

I\4ohammed 1ussain P A , age 29 
S/c Khalid Haji, K?, Puthiya Alikom House 
K,avaialhi lslnd 

I 	 I 	i 

Shajhn F K, 	35 
Sb I-{amzd, fhu inikad House 
Kavaiathi Island 

A nwar  1,; 	39 
S/c Muthu, Aynepuia 
1<avaialhi Island 

Basheei S , age5 
S/c I !amzath A 1 , Saflybiyoda 
Kavat athi Island 

Ukk,tag 
Sb AjdObaker Melillarn 
Ka \'a iath i Is lab d 
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19 	1 Iamzath, age 27 
/o 14man Ilaji, Aynepuia 

Kavaiath 11and 

20 	Mujccb Rehrnan, ag 38 
Sb Ramzath A I , afiyabiyoda 
Kavaiathi Island 

21 	Manikfan K P ,age 30 
S/o AbdUlla A, iuttith.p,pura 
Agafli Island. . ... 

22. 	Fhdayathua S.W., age : 36 .  
S/Q..J1aniza.tb, BK.; Stibaida Manzil 
Kavaiathi Island 

23 	Ansu PP,age3l 
5/0 Chci iya Koya K P , Pakichipura 
lavra'thi.'Is1ahd. 

Suliman K..P., age 38 
S/o Kidav UP.., Kuttipappepura 
Kavarahi Island. 

Ycbob ;P. age 40. 
Sb Yousuf P , Pulecnakeel House 
Kavai athi 1  Isthnd 

26 	Nl7rnud3n P , age 34 
/o Zak 	Kochipura House 

Kavaiathi s1arid 

27 	Salccm 

 

W. ac 9 
S/o. Harnzth V1oda House 
Kav.iaihi Island 

28. Anakoya :B,49e41 
S/o Aboohacket M 1, Buekal I-louse 
Kd\'cIi athi Island 

29 	Naushq 4P1V , ge 30 
$/o Ka4hiiiVl C' Palliveedu House 
Kavaiatli s1an' 

30 Mohimm Iiuba1 K K , age 31 
5/0 Kasmi P V , Kunnarnkalarn I-louse 
Kavaiathi Island' 



-3S 

	

• I 	shikAli CP , 
Sb Au K , 1 .QhMMi House 
Kavaiathi Island 	? 

32 Mohammed RaE P ae 38 
Sb Cheiiya Koya Pacham, Pulipinnakad I-louse 
Kavatathi Island 

	

33 	Pookoya P P , age 4 
Sb Babujan M , Puthiyaura House 
Kiltan Is!ahd 

	

34. 	Hussaina!iK.}., age 33.. 
S/p. Muhammd C., Kuttithayapura House 
Kavarathi Island. 

Sulaiman M.,age 37 .  
S/a Hamzath NiL, Maidanoda House 
I<varathi Island.. 

,KaJal 1 lussain C , age 37 
Sb. AIamrried Khâ T.P., Chungãm House 
Kavaiathi Island 

Mdjebehman T K , age 38 
S /6 llfi itilikad House 
Kavaiathi Island 

4ohaniñe.dSiifiK.P., age 32 
ydP0o4, Kakachiyapura House 

K avai athi s1and 

Mohammed Raui B , age 33 
/o Attakidave F P , Beeianthoda House 

KiIvaiathi 1laid. 

I J 
Ra1eeI age 32 
Sb 	1utIu PtileenkeeI House 
FIa'aiathi Island 

:1. 
U mmci K '? , age 37 
S/a Udâifa C P Thekila 111am 
Ka'aiaihi island 

I'4ohammcd Rafeek, age 37 
/o Attai 1< p ,okaiachiyapuia House 

Kaviathi Island 

i i 	I 

35 

36. 

37 

39 

im 

Ip 

42. 



r 

Muh imcd age 31 
So KidaveK P,  Baiakaioda House 
Kavcuai.hi Is1nd 

Jaleel P ,age 43 
Sb Atai Veloda, P66vammada House 
Kavaiathi sland 

Dc1hih ac 33 
S/o iviohammed 1 , Amanathakepui a House 
1KvàratIi Islan4... 

STA 

 

46. 	Sharàfudhéei, age 24 
S/,A1i A., Pooi.ndda House 
KaVii athi 1s1nd 

(By Ad\ocáte:Mi.K3.Gangesh) 

Versus 

the Adi i pi Si! toi 
AdrinitiiUon of Ahe UT of Lakshadweep 
Kavaiathi-682 555 

2 	Dcpi tmcit of Agi iculwre 
U [p1 Lakshdweep 
Kavaiathi-682 55 iepiescnted by 

s 1)ii CC1OI 

3 	1)ii cctoi 01 Panchayats 
Depai Imeni of Panchayats 
Administi ation of the UT of Lakshadweep, 
Kavai ahi-682 555 

4 	J)iuic1 Pnchayat 
i\aid!th11cpIçSptcd by its 

L\ecutivc OffiCCi 

3 	\/illagc (Dwccp) Panchayat 
Kav.arathi .s1.aid represented by its 
lxccutive Offiei 

(By Ad\ocatc Mi S Radhaki ishnan) 

19 	O31/2O13 

P ç I3S1 1, dge 34 
S/ô -1a1nc, athnmeectta House 

iflihi 11'and 

Applicants 

Re spoii dcii ts 



K.K.Razak, age 27 
S/o Khaderkoya, Kunniyatamkakkada House 
Amini Island. 

P.Ashraf, age 3 
S/b Ahamed, Pallarn House 
Amini Island.: 

K.C.Moosa, age 44 
S/a Attakoya, Keelachery House 
Amini Island: 

1.Kasmikoya, age 42 
S/a Chcriyakoya, Balapp House 
Amini Island. 

C.Biith4bya, age 41 
S/a Ha174k0ya Chnmthabell i House 
Aiii Islapd. 

Raheem M, age 33 
S/a Abdullakoya, Madam House 
Amini Island. 

H. Pookunhi 
S/() T.C.Yousaf, Noormahal House 
Amini Island. 	 Applicants 

(By Ad vacdtc: Mr.K.B.Gangesh) 

Versus 

1. 	FheAdi+iihisttator 
Administration of the UT of Lakshadweep 
Kavarathi-682 555. 



2 	Dii ectol ol Panchayats 
Depaitment f Panchayats 
Adrnirnsti auàn of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Diiectoi of Education 
I)ii cctoi ate of Education 
Adm inisti ation of the UT of Lakshadweep 
Kavaiathi-682 555 

Viilag .(Dwp) PanF4at 
Amini Island represented by its 
E>eutiveOff'icer. 	 Respondents 

(By Ad\'ocate Mi S Radhaknshnan) 

20. 	O.A Nb. 325/2013 

I.. 	i4ohaiTimed Abdul Razak 
S!6. U.K. NàIIaKoya 
AitaladaI!Ousc 
\niOtt Island:. 

1K:. Moosa 
Kandilam house 
Iadainath Island 

3 	UamaKoya 13 
Sb Abdu[KJiadei 
13ur iyammacla I louse 
Afidi'bt Is1ärid 	 Applicants 

(By Advocate Mi 1< 13 Gangesh) 

rsus. 

1. 	Th Administratbr, 
Admini' stiatiün of the Union Terntoiy 
911 dkhad\Vecp Kavaiathi - 682 555 

2 	ihe I$iiectoi (Si vices) 
Adiuinisti atlQn of the Union Tei i itoiy 
ç) LalKshadWec (Secietai iat), 
Kvaiatti —682 555 

Depart met Q:f .Eiviornrnent of Forests 
Uflibfl .Ieritdryof Lakshadweep, 
Kavarathi H  682 .555. 	. 	 Respondents 



Jehangeer A.Rage 32 
S/o 11amecd, Aliapura 
lKav.arathi Island. 

S1ajan I3.,ag 35 
O K :i.(Ve, Ialay .i 

(By AdvOdé.tè: Mr.K.B.Gaiigesh) 

Versus 

The Adminitrator 
Administration of the UT of Lakshadweep 
Kavarathi-682 555 

Director of Panhayats 

Plrrieii 1  dfPanchayats 
inJt1'ation ohhe UT of Lakshadweep 

8555: 

Uj4iiit of.Science & Technology 
1iiiidn'I iitbi' of Lakshadweep 
lavarathi-682 555 
represented by its Director 

Yilage (D'yeep) Panchayat 
Ka'aràthi Island represented by its 
I :XCuV Ofl cci'. 

(By Advç c; Mr.S.Radhakrishnan) 

App1 i cant s 

Respondents 



22. OA 327/2013 

larook, ge.40 
Sb K unhi ko9, u1ippinakkad, 
KavciratLu Jsftiri.. 

UmmeiFaiock ae 8 
Sb \/ P. Kasm i; K:ariho!apuya, 
1Kavaraihi 1s1ind. 

(By Advocate: Mr. K..Gangcsh) 

Versus 

The Adm in isurator 
Adm in istrat ion of the UT of Lakshadweep 
Kavaraihi-682 555. 

2 	Dii cctoi of' Pinchayats 
Depai Iment of Panchayats 

i 	• 	ri': 

Adrninisu ation of the U I of Lakshadweep, 
Ka\'wath1-82 555 

i)epi'iiiien o fEnvironment & Forests 
Uh ibi 'Fern foi' of Lakshadweep 
K2\'aral,hi-682 555 

\'illage (Dwcp) Panchayat 
kavanai,hi Islaid represented by its 
1.xCcuti\'C Of'fcer. 

(By Adoca: Mr.S.Jad1aknishnan) 

23 	()j 128/2013 

SilI1 cP., age 34 
$b i\4ohamood -aji, Chendipura, 
lavai'athi. 

Sainul l-IamecdP.P., age 39. 
S/o /\ttai K.P., Pokana Chepura 1-louse, 

Mohammed K. P, age 35 
S/u himithB. P. KarLltholapua House, 
k'civaiathi 	; 

. 	 age 4'1 
Sb MOhaned., Pallam 1 -louse, 

A p1 i Can Is 

Re spon dents 



(13 y 

kav c i1 aUii 

b 7dr 	ag34 
h Iy1Iimood i P , Pappadam House, 

1\ aithi 

Advoc ite ivii 1 B Gangesh) 

Versus 

The Adninistraor 
Admin istrat ion of the UT of Lakshadweep 
Kavii'athi-682 555. 

A ppl i ca nts 

2. 	Direcor of Panchayats 
D.epartnient:of Panchayats 
Adminisli ation of the UI of Likshadweep, 
Kavaiathi-682 555 

3 	Dnctó ofFducation 
ID irèoate Of t ducatiQn, 
Ad m i n i s t ra ti on  of the Union Territory 
of Lakshadw.ep, Kavarathi-682 555 

4. 	 Panchayat 
Kavarathi I's I arid represented by its 
Execti'eOflcIer. 

(3), Ad\oc.ak Mi S Radhaki ishnan) 

24 	0A,3IOI3 

1 hihiia Beuni N)! M , age 38, 
\V/o Raum Razced, IViadeena Manzil, Kiltan 
)UpC1 \'ISül do!1 I wisting Centi e K iltan 
1)isti ict Panchiyat, Kiltan 

2. 	Shahu.lTahedP.K., age 50, 
'/o Sayçd Koya P S , I hottathakkara 

IOI c Kccpei Cum CIei 1< 
( OH I wisting Centi c Ki tan 

ict Panchayat, K itan 

3 	1 K Nazccmuocen, age 33, 
SbSayd Abdulla Koya, 
lKundamku!am, Kiltan 
11eIpei 'CoiTv)isting Centie Kiltan 
Disu ici. anchayat, Kiltan 

Re s pond e ii ts 

Applicants 



Advocate lvii I? V fvlohanan) 

Veisus 

I hc Ad 	at minisiioi 
'\dm iii I sti ation of the U 1 of Lakshadwcep 
Kavaitthi-682 555 

Dii cctoi o Panchayats 
Dcpu tment or Panchaya[s 
t\dn'iinistratioii of the UT of Lakshadweep, 
Kavarathi-682 355, 

The Chief Executive Officer 
District Pandh'at Unit 
K 11 tan, Union Territory 
of' Lakshadweep-682 557 	 Respondents 

(By Ad,vocae: '1r..adhakrishnan) 

0A331/2013 

I lusain K C , age 34 
SbSayccd ivlohammad A. M .  
Kathy tnichcitti (I-louse), Agatti island 
ul o[Lakshaclweep. 
Working as asqal labourer in the Department of 
Scince & Technology, Agatti, Lakshadweep. 

I Iydei P 
Sb SyeechB.ihi'i 1-laji U. 
Pokkiihappada (House), Agatti Island 
U I of 1 akshadweep 
Voikmg is :~czisuaf -tlabdu' rer in the Depaitment of 

Science &] echnohogy, Agatti, Lakshadweep 

Au Akbai 	l age 39 
/o l-lamza 	Il 

Kuinabiyqda I Thusc, Chetlat Island 
IJ of I akshadv'ecp 
Woiking as cdal laboui ci in the Depaitnient of 
Si'Hàc & T&hi('ioIdgy, Agatti, Lakshadweep. 

Nam BrktlK. age 27 
5/0 SLCdikOyd 4 
Km I\ ithiyoda ftlouse), Chetlat island 
f 1 oil ks1iad\vcp 
\Voiiuig 	casi lbouiei in the Dcpaitment of 
Sciencc& ] eclrioIbgy, 

. 

(13 y 

7 

3. 

25. 

7 

4 



alweep. 

47 

App! icants 

äkose, Sr. & Ms.Daisy I.[)aniel) 

Veisus 
'I 

The Adimnistiatoi 
LiT fLakshd$eep, Kavarathi-682 555. 

Chairperson 
Village (Dwéep) Panchayat, Agatti-682 557. 

Chairperson 
Village (Dw eep) Panchayath, Chetlat Island-682 554 

The i,io.Spj1çtific Officer 
Deaitment di Science & Technology 
Chetlat-682 554 

S 	The JunioiScientific Officer 
bepaitment of cience & Technology 
Aatti-682 55.7,. 

6. 	I)irêctpr ofapchayath 
f3epartrnent of Panchayath 
Kavarathi-682 555.. 

(By Adoct: Mr.S.Radhakrishnan for RI ,4,5 & 6) 

26. OA333/2.O13 

I . 	S.P Fkarijs: 
S!o.'Kia!unhi 
SiiaIiivapurKi!tan 
liikshàdweep 

K.Azhar . 
S/o.'Syed Bu)?ari 
Kiyáthivodu,Kitan 

AA!iand . 	
.. 	I 

SIq.Kurilirkoya;. 
z\Aimaui c, 1itlan 

(By Adyat MI.f/I.R flariraj) 

I 	 Veisus 

Respondents 

Applicants. 



Adminjstiat 
Unioni ei i  iti' of Lakshadweep 
kavaiaft 

2 	Ducctoi of Pancha)'fs 
lJnion I cii ioi y of Laks1adweep 
Kavui atti 

3 	Sub Divisional Officer 
Kihan Island, Union Teiitory of Lakshadweep 
I\ i Ii. ci n.. 

4. 	Director, 
Services, 
U I of LiKshadwccp, Kavaiatti 	 Respondents 

(By Advoàte: MrS Râdhakrihnan) 

27. 	OA 344I20J3° 

Kassi.m A 
S/o.Attäkdya PP 
A! iiathara House Andrott 

2. 	J.alaluddin N 
/o Attakoya N. P 

Ncngummada I-louse, Andiott 

3 	Mohammed Hassan C E 
S/o:KhikoyaSVP 
1;dayakkal;Hbuse, Andrott 

Mohammed afeek C.K 
S/o.Koya .K,C 
Chcriya Kakkanal House, Andrott 

Mbhmmcd.Kàmaluddin M.K 
SJo,Shihabuddi ii Pookoya Thangal 
Mayanakkada IIous, Andi ott 

6 	Moh4mb1d Ba sh 6er C 
S/b Pookoya1 
I daykkal I louse, Audi ott 

7. 	Nôóru1 l-lassàh A 
S/qJa .11ay. .kèya . U.K 
7ttula6 1.4ouse, Andiou 



Muishida Begum C N 
I)/o I ate Shaisuddin Thangal 
Chcmayath 1'a1a1ath, Andi ott 

(By Advocate Mi K Gangesh) 

V'eisus, 

I 	I he Administicitoi 
Administiation of the Union Teiritoiy 
oILakshadwcep, Kavaiatti - 682 555 

Dii:ector ofPáichayats. 
Department ) :fpanchayats  

Administi atiori of the Union Teii Itoly 
• 	.1.Lakshadweep, Kavaiatti - 682 555 

J)cpartmeni of EIectriciy 
Un ion Ien'itQI': oF Lakshadweep 
•Ka\'arathi 	6:82.555 

I !ag (D.cp)I Panchaat 
Andiod Island iepiesented by its 
L\CCUI.iVC Oflicei - 682 552 

(By Advocate M.r. S Radhakiishnan ) 

28 	OA 34512013 

I. 	A:yshamna 
DIo 11amsà, Ell:áchetta I-iouse, Agathi 

2. 	eeiathuniñ W.V. 
D/o Kasmi Koya Puthanveed House, Agathi 

3 	KadecjaP K 
I)/o KQya .1 ljsan, Punakad 1-louse, Agathi 
I 	 I 

4. Abgu1 Mu{hcihlM K 

Sb Atakoya, Mayamkakada House, Agath i 

5 	Abdul Shukdoi 
Sb I ate Usäf 
Melaillam 1 louse, Agathi 

HidayathuHa .M:K 
Sb Aboobacke.i Koya V K 
fVIakkashik4aa House, Agathi 

Manoo1  1 

h 

Applicants 

Respondents 



S 

0. 	Nazer K. 
S/o.Kidave 
1Ku111-likahiyàpa.da 11ouse, Agatlii 

Showkathal i M.  
Sio.Ummcr 3 
Malca'acho.da House, Agathi 

Sq d Mdhahined 1< 
S/oPookoya B 
IKecail llouse, Agathi 

Nascei'P 
Muha1i1K 

1?ahda House, Agathi 

Aboobacker N.M 
S/O.Abdu.IRaliman F 
'aMan zi l, Agathi fecs  

IS. 	AbdLIlSft111.f.P 
Ko'a C.P 

1 hpkputht'va I! lam, Agathi 

 
S/d,Mphamncd K oya 
IKaRkada House, Agathi 

AzharC 
S/o.f4ohammd Koya T.P 
Challakkad. I-Iuse, Agathi 

Abóobackèr K 
/o.Sà'edKo,'a. T.P, 

uihakapad I louse, Agathi 

'I 

 
S/5.I:ae Hih'had Haji K 



00 

20. 

21 

22 

23 

24 

25 

26 

27. 

 

 

31 

Kulajinod 116 16e, Agathi 

Sayd Monamrned 
Ip Abdulla P 

Mai iyuhoda ousc, Agathi 

Muhammed Koya B 
Sb Koya 
B iyathabiyoda 1-lotse, Agathi 

Naleesa M.K 
Dbo.Abdulla Koya K 
Mobthamkada 1-louse, Agathi 

Koya P 
Sf& 1<unhikova 
Poridinoda 11ouse, Agathi 

.Abb1hac.e 1:Koya 
iKamalrnalniiyoda Puthiya 111am Agathi 

b6hbacke' J] 

SQA Mha:iied 
Upiathocla I-lOuse, L\gathl 

1adcuudheen 'V 
S7/6,1Koyasscn 
71da Manzil, Agaihi 

J. 
Kanlunmsa 13 p 
D)Y\4ohainmedS 

Ill 	t 	 I' 

Iapathi'oda house, Agathi 

D/6.tjakoy• H 

Maii iyam Scviyoda 1-louse, Agathi 

la11e A P 
o Sayed Buhai i T P 

Aiyapappada 1-louse, Agathi 

ihi1ii1ecn M P 
/ ljV1) 

I 	T 

4ampu111 house, Agathi 

	

S.iikT 	I  
o Muthukoya K 

çmei iyap-ppda I louse, Agathi 



. 

Naseer .!..P. 
S/o•.Muthalif 
T1ièkk u PtIth itya 11 lam, Agathi 

Ubaid U 
S/o.! - lamza U 
Ummmerodachetta 1-louse, Agathi 

37 	'ycd Mohammed K 1 
S/O.AbooSa!aI' - 
Kalanth ithiyoda I louse, Agathi 

38 	fVhhamod P P 
'/o ',a\'cd f\4ohammed 
Pu liii yapcindai cl M I lou Se, Agat hi 

39 	Abdulla B 
S/b.FatliaNu1a 
Biyashabiyoda House, Agathi 

1 Fajaromma T.P 
D/o.Abdul k -aderlKoya P.0 
hiek.ku Pihiyail lam, Agathi 

sciFK 
I)(p.:KhIidl3; 
'hiijik.kà JJFI.ise,  Agathi 

slaf B 
S/o.-Sayd Au K 
I3iyashabi06 1-louse, Agathi 

N'1rriyamiB 
l)/o.,Umm.ei-C 
I3ai.hithodi Ilouse, Agathi 



•44 

45 

46 

Showkhali 
Sb Late Auakoya 
Sailaniyoda 1-louse, Agathi 

.NissamLidhcén V.K 
S/o.l lam,.a C.K (Lat he) 
VadkKecIa.111am, i-\gathi 

Cheriya Koya A.K 

AiiaKunnhiiada 1-louse 
A gth 

MoharnñiedAIi C.P 
S/o.Kasini Koya A 

hehaIakap9d 1-louse, Agathi 

SayedMohañ?ncd K 
S/b.YoüsaiA 

unnLimpai House, Agathi. 

(By AdvOca Mi K B Gangesh) 

\/eisus 
1 	. 

1.. 	'I.Adth ñistrator 
/.\d:pi fl j s t ra ti qn  of the Union Territory 
olLakshadwdep, Kavaratti - 682 555 

Deptneit ôfAgriculwre 
Union Ten ito' of Lakshadweep, Kavarathi 
Rcpi'èsntcd byits Director - 682 555 

Diiecto o!Pnchayats 
I)iimèit 1f Panchayats 
AiI'irfidi'i', qi.t'he Uiion Territory 
Pt Laksjiu1wepKavaiaUi - 682 555 

Applicants 



- 

I 
4. 	Village (D'vec)Papchayat i T 

Agàthi lslid hesentd by its 
Executive Officer - 682 554 	 Respondents 

- 	.'.-.I. 

(By Advocate Mi S' Idhkrishnan) 

29. OA346/2o13 

Ummcr Farook Shah 
S/o.Aboosala 
Malikakal 1-lçuse, Aminii 

P.A Sayedali 
S/. l-lamzakdya 
Puthiya Ashaioda 1-louse, Amini 

Ràh'rhath 13I 	H 

D/o Ahamëd,: I Malikakal House, Arnini 

Ahamedkoyai 
S(p.Koyakidavu, Surambi House, Amini 

VliyahiPIC. 
l)/o.Anthukoya Pall lyachetta House, Amini 

6 	J3cebi M P 
1 Iamsd, v'lallipuia House, Kavaratti 

7 	i\ltkdya V P 
S/c) A'ttakoya, Vadakkilapura, 
Kavatatti 	 Applicants 

(By Advocate M K B Gangesh) 

• 	: .Vcsus 

he Ad,ftiinisraOr 
•.dniin.iatibn 01 the Union Territory 

I akshaciwecp, Kavaiatti —682 555 

2 	Diietoi of Panchayats 
)cpi tmnt of Panchayats 
Adminiti a'tion of the Union Territot y 
0r I akshadweep, Kavaiatti - 682 555 



1 	r r 

I 	, 

PtmN-
alsadweep 

Var Direct 

4 	Yi1Iae (Dwe) Panchayat 

of Education —682 555 

;inj1!ahd:resen 	by its 
F'xçutive Officer - 682 553 

5 	Village (Dwep) Panchayat 
Kavaratti Island repiese'nted by its 
Excutiye O'ficei —682 555 

(By Advoct MrS adhakrishnan) 

30 	OA347I201i 

uhaiabi P 
D/o JKunhikuhi 
Pallicham: 1-Iiise, Kava..atti Island 

2 	Mahainoor M P 
[?, o Ham2ath 
Molakepura Holuse, Kavaratti Island 

) 	
I 

3 	1iSbiQ 1 

U luikar 	Varatti Island 

4 	AminaPV t 
[)/o Mana 
Puthiyavedi, Kavaratti Island 

5 	Saromma K P 
7. 

[)o lbiah1imkuty 
leelalochictiyapurarn 
Kdvaiatti Tslard 

6 

iatti Island 

	

7 	B1jt& 	R 

t)d çherakoya 
'appada House, KavaFatti Island 

	

8 	Beebi Aynepura 
po Abduiahiman 
Ayneputa house, Kavaratti Island 

. 	. 	...... 

Respondents 



. . 

	-1-1 

I 

fl 
I.., 

9. 	Rarnath eLüm B 
D/oAli 
Baliyali House Kavarati Island 

10 
	

Sadihath V M 
I)Io Valiya Abdurahiman 
Vadakkurnelachadarn, Kavaratti Island 

Rhiyambec F P 
1)10 Aharnmd K P 
Tottthapuia, Kavaratti Island 

12 
	B ee fiathumma  B 

D/o Aboobacker 
Beeiamthoda, Kavaiatti Island 

ftãhhth Beeurn P.P 
D/o.Atal K,P. 
Pochaiachepuia, Kavaratti Island 

I'Aaijanath 
I)/o Muthu Aynapuia 
KutlppaRpepui a, Kavaratti Island 

Ii1 

Adyot 	rr K l Gangesh) 

\'eisus 

Fhe AdminisUatol 
Administiatidn ol the Union Teiiitoiy 
oIL akshadweep, Kavaratti —682 555 

Dii ectoi (Seivices) 
Adm inisti ali.on of the Union Territoi y 
of LakshadwLdep (Secretariat) 

Kayiatti 6t555 
(1 

Dyectoi of lhdustiies 
Uiior Ieiiitory of Lakshadweep 
Kavaiathi iepesented by the 
Dircctoi of lndustiies 

(By Advocate Mi S Radhakrishnan 

13 

El 

(By 

III 

App! icants 

Respondents 



31. OA 348/2013 

KunIiN C 
/oShaik 	

¶ 

Noorumchett 	Houe, Arnini 

2 Attakoya 
Sb Muthukoya 
.Surambi Hotjs,Aitiini 

3. Anwar Hussa:iri 
DIo.Essa 	H 

Kottapura 1-louse, Amihi, 

4 Sajitha Beegi.rn 
1)10 Sayeed Abdulla Koya 

8eli House, Amini 

 arriedathbi: 
OIo $haik oya  

Monakkallachetta House, Amini 

 1{8; ssaihar 	II 
S/o.Mbhamnied 
A!immechctt 	1-louse, Arnini 

7 	lCNasi 
Sb 11arrsa 
Kuli.vadachetta House, Amini 

(ByAdrvdcate Mr 1KB Gangesh) 

Versus 

1. 	Tlie 'Adrniñis:tràtor 
AdiT1inisttiofl: :of the Union Territory 
ofLàkhadwee, Kavaratti —682 555 

2 	1)iie6toi of Panchayats 
I)pärtmerit of Panchayats 
Ac1minititbn of the Union Terntory 

1tt632 555 

I3epartrnent off ducation 
Union Ten ItOly of Lakhadweep 
Kavarathi represented by 
T)ftëctor- ofducation T  682 555 

Applicants 



	
J i'ii 	II 	

! 

Ve 
its 

Respondents 

(By Advoate Mr S Radhakrhran) 

32 OA 35012013 

1.Mohainined Hasan 
Sb Abdul Kadar 
Mohapurakkad House, Andrott 

2 	Abdul Hasan 
Sb Attakoya' 
Kathatt Housq, Andrott 

. .ayed.MohaPed- 
S/oAboosala;-- 	. 

:Kar.chetta Hot e, Andrott 

Moha1timd . Fh4SSaiIl 
.S/o..Moharnmed 
lappathiyoda House, Andrott 

5 	liajuddeen 
Ioya 

1era1i1 caciajoue, Andott 	 Applicants 

(By Aydc.t Mr T( B Gangesh) 

VersUs 

1 	1 he Arnindçator 
Administiation of the Union Territory 
of LakshacIwee, Kavaratti - 682 555 

2 	Directoi ofanchayats 
Jepaitrieiiit o1 Panchayats 

of the Union Terntory 

91 	 . 
5 55 

p 	 i 	 4 

3. District Panclyat 
Kavaratti epiented by its Chief Executive Officer-682 555 

4 	Village (Dwèep)'Pánchayat 
Andrott. Island iepiesented by its 
Executive Qfficer - 62 554 	 Respondents 

(By Advoca'e Mr S adhakrshnan) 



IL 

33. OA351I2o.1 	H 

1. Mharnmed:1ssajn 
S/o.lndheen K.0 • 

Bilutheth House, AndrQ(t 

2 Sa!ah\udheen 
Sb 	Muthukoya 
Kunthath?larn1-Iouse, Andrott 

 Ilassan 
S/o.Attakoya 
Kunjanattichetta; Andrott 

 Yousaf 
S/o.Pookoya . 
Puthiya Eddiyakkal House, Amini. 

(By AdvOcaté Mi:. k.B GangeTh) 

Versus 

H 	1 : 

1 	fl1e 3Adrnipistrtor 
Adninistration of the Union Territory 

sha'd. ree,p, Kavaratti - 6.82 555 

2. 	Diiectoi'ofPanehayats: 
9prtpieni of Panchayats 
Adiinistratin of the Union Territory 
pfLakshadwcep 
!'rttL- 682 55•5 

3 	Dâpartmeiit of' Women & Child Development 
Uron 1 eiifoiy,  of Lakshadweep 
l'ithi 1  
Representd y its Director 682 555 

4 	ViIIge (Dwe1e) Panchayat 
ar 	n Isladrepresented by its 

ExebátiveOffiçer - 682 554 

5. 	Viilag (wcp)Pancayat 
Amirii 1sIand iepresenred by its 
Exüt±vèt.lilccr - 682 553 

(By AdvOcateN S'adhakiishnan) 

34 b135/2O3 
I.......... . . 

I. 'i 1 I ............. 
J 1  )i 	r 

I 

App! icants 

Respondents 



	

Moha mn ed P .  Ih 
	

. 

/o Pook.!urthi ' 	 3 1 

 

Ne1atpurä.Iiuse, 1 Andrott 

Mansoor Au 
S/o.Muthukoyà 	I  
Pentamvelipura House, Andrott 

11 
	

Mohammed Fáisal 
S/o.Sjddeçqu 
Makket HousAndrott. 

(By A d  'V''O' : 	r K.48 .Gange gh) 

Versus 

'fhc Administrator 
Adin i ñi strati on of the Union Territory 
of Lakhad'weep, Kavaatti - 682 555 

2 
	

epar1rnent dfAnima! Husbandry 
Union rtdiy of Lakshadweep, Kavarath I 
Rcpiesentedby its Director-682 555 

 
Der1rnnt fPnchayats 

dthii:st1.iiqii qf the Jn ion Territory 
oLakshaWêep 
Kavarathi -. 682 555 

i1ag (bwe'ep) Pnchayat 
\ndrott Isaid.répresented by its 
EutiveOfficer —682 554 

(By Advoct: M. S Rãdhkri hnan 

35 	Q:35 

App! icants 

Respondents 

I 	ii 	) I 

N 

.L ) I 

R., 

k ~A`O`gkous4l Agatti 

• • 	:•J- ., : • 

:•; 



• . 	 •• 	H 

2 N4$1rnkooi 
&-/41 Chjkl ,  kli'k1 ... dd Moharr1rned 
Ke1 	uipr. 	4 	Agatti 

3 lPAhmad 	I  
Sb M Yousuf 
Thekkputhiya Veedu, Agatti 

 K:P.l-iOrnakô' 	•• 
Sbo.Atoobacker 
Kama!malmiyoda Puhya 111am House, Agatti. 

 K.Showkathali 
S/o.Sydubikhari 
Kondinoda Hquse, Agatti 

6 B 	harafudhcen 
S/oUrnrnerElla 
f3ceyak'uttiyoda House, Agatti 

 V.K.Mohãimnd Mükthàr 
S/o.A:bdullalKdya 
Vadakk Kunninarnel House, Agatti 

 bdU1 •Rahiih °  

bira Ho1 us 	Agatti 	 Applicants 

(By 
I 	f_ 

B Gangesh) 

Versus 
• 	 •:• 

- 	 •... 
-i 	 -I 

Ihe Administiator 
Administration of the Union Territory 
of 1 akshadwep, Kavaiatti —682 555 

2 Departmert 	f Animai Husbandry 
mon fei itoi' ol Lakshadweep, Kavarathi 

Reprqscntcd 	Yj its I)irector - 682 555 
1 	" 

3 
Ill 	1.1 
reccur ofPnchayats 

i 	 •. 	• 

Adninistrtiçn oNhe Upion Territory 
flakhdeep 

4 	Village (I)we3 Panchayat 
gatti Island repi esentd by its 

Executive Otfcr - 682 553 	 Respondents 



App! icant 

. 

2. 	TheDfctor(Srviôes) 
Administration of the Union Terntory 
ol L:akshaw.p (Secretariat), 
Kavaratti - 682 1 555 

3 	Department QiAgilculture 
Laks!iadweep, 

Kavafathi 682 555 
Rtád1b' its DiredOr. 

(By Advaté Mr.. S : 
 Radhakrsbnan) 

37. OA 355/213 

I. 	Muth1<dya I I: 

S/o.Shaiko'a 
Kak kanal House Andrott 

2 
/oAsànai 

Ndumiiad Houe, Andrott 

(By AEbE:. 4i...kGángsh) 

Versis 

1. 	The Adrninisi ato .tr 	0 

Adminitrtion pf'the Union Territory 
dl'Lakhadweeb; Kavaratti - 682 555 

Respondents 

Applicants 



Administationbf tH TJiiion Territory 
oILakshadwecp 	I  
Kavratti - 82 555 	t 

hippi 3 	Duector olPoit, Sng Aviation &  
1akshad'.veeo. Kavarathi-682 555 

Village (weep) Parchayat 
And rofl Island tepre.erited by its 
Executive Officer - 682 554 

(By Ad''qç: Mr.S Radhakrishnan) 

38. 0A356/2013 

l-Iajarmmabi 
DIo.Koya Ki1a.ye M 
j h it,hiyapada 1 1-Iouse, Kaipeni 

UK..C.-heri:ydk'pya 
Shanid Koya 1-1aj i 
MarrnikkaIad.. Uouse, Kalpeni 

(By Advocate: Mr:K;B Gangesh) 

Versus 

I he Adrninistiatoi 
AdiiimstiatFdh Qfihe Utiion  Territory 
pJ,Laksiweep Kavaiatti - 682 555 

•i& 
2 	J)ucto 'o1Pnchayats 

çcpa ti+int' I Panchayats 
Adiiinistiation olthe Union Territory 
oLakshd'ep. 
Kavaratti - 62555 

Villà (Dwe) Paichayat 
Kalpeni Island .çeprbsented by its 

xecutivc OfIcer 68 552 

(By Ad,vocate Mi S Radhki ishnan) 

39 	tOA37/2O1 

A K Abdul, Salam 
Sb 	çi iyakoya 

I 	 ( 

Respondents 

Applicants 

Respondents 



0 

2. 

3, 

 

 

 

 

 

 

 

1!. 

12. 

1.3. 

-- 

A 1 ikakada>-1ôus, Kalpni 
JJ 

S/o Sy 	 j 
Madu,l1pbni 

P Sakeei Hussaii 
Sb Mohammec!l  Koya 
Peechiyath Hoe, Kalpeni 

Abdul Lath f.. 
Sbo.Pa!Iath Kurhi Koya 
Nenernpappad'aHouse,' Kalpeni 

Attakoya 
Sb Kasmi Ioya 
1< unhipuva1 	I 'ouse, Kalpeni 

AbdH Naset 
Sb Muthu Loya 
N1almikakada Fouse, Kalpeni 

M.K Kha!e. 
S/o.I-IamzaK•o.ya 
Mairnikakada 1-louse, Kalpeni 

Mohanmd $Jasei 
Sb Moharnined Koya 
Peechiyaffl House, Kalpeni 

1' _1' 	I 	i 
M.ii 	Ri 

Mrnrne1 I-louse, Kalpeni 

Cheriya Koya 
So Ahned 
Nediyarn I louse, Kalpeni 

Moiiimrned Koya 
S,'o Kunhi Koy 
C -ieiyapuia1<ad House, Kalpeni 

47 
 

AboaQke 
I  

K,akçi'udc1a 1use, Kalpeni 
1 	- 	... 

iasiiikya 

. 

Kalpeni 



 

65 

 

14. 

Kalpeni 

15.Abçlulflakeern 
S/o.cheriya Koy,a 
MelàchedaimHouse, Kalpeni 

Hajirommabi 
I)!o.Kàsiii 
Ak.kara 1-1ouse,Ka1peni 

I-[uthairth'......... 
Dld..\bbas 
Aallar 1-lcW,Kalpeni 

kahed 
Sto.Kpyathma'; 
Mañji))enarn 146use, Kalpeni 

Abdul Gaf6 01 

S/o;Kastmi (oya 
Kadapuiathaillam House, Kalpeni 

01 

20 	rvi;c'i4'a 
SO '1Pookoya 

ctdarh 1-louse, Kalpeni 

21 	iSr a. d 
I)/o.Mbosa <C 
POthiyapuraHouse; Kalpeni. 

(By AdVocate: Mr.K.)$ Gangesh) 

Versus 

1 . 	dni'inititor 
Adrnwistauon of the i.jinion Territory 
6fLak1iweep, Kavatathi - 682 555 

ri 
i: 

2 	1partment of t 	ic Agl ulture 
tJribn 1 feii ltoiy of Lakshadweep, Kavarath i 
Repres,ented by its Director 

3. 	Dirécibr of 1ahcIiayäts 
Drn en 	y t .•f Panchaats part  
Adi+iiiistratihn of the Union Territory 
oi.Uakshadweep, Kavratti 

App! icants 



. 

4. 	Vi llae (Dwep) Pan ch,'at 
41Island iepresentd b y its 

Exeoutve Officei 
	 Respondents 

(BvA 

Keela Vil!ttôm, Amii Island 
Lakshadweep. 

(By Ms.Shahna Kai-th- ikeyanj ii  

Versus 

V.Ulge (I)weep) Panchayath 
Anini Is1nd 
Rprsented'by the Chir Person 
Pin-682 552 

Secre.try 
Departthent of Panchayath, Kavarathi 

[)irectOr 
Frnpl9yment. and Training 
(Jnbnterritbry Of Lakshadweep 
Ka'arathi 

(By Advoc.ate.:.Mr.S,RadI1aktiShflafl for R 2&3) 

41 	04. 39/2O13 

Muthukoy 	I  i i  

Marnpuran Hoüsç 
Arnini :I!nd, Lakhadweep 

(By Ath'.O.cai.e: Ms.hahna Karthikeyan) 

V.... 

Vijlag.(Dweèp) Panchayath 
Ainni 1land 
Rères€ntcc b the Chai;r Person 
Pin682 552 	I 

 Sebtthry iz 
Dpartment of Panchayath 
K.avaiathi - 682 555 

Applicant 

Respondents 

Applicant 



I 

3 1Diçqtr 
n)ent 	Trairl4g 

Unøñ'Perrity pf Laksladweep 

• 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

Rabehathula B.P. :,agd 35 yar, 
Sb. MohmrnedKoya T.N., 
Labourer, Kiltan, Residing at \/aliyapura House, 
Ki1tán.Is1änd. 	.• 

(By Advoate Sii P V Mohapa n) 

Versus 
 

)Tôf.aksh.a.eep, 
•Kavarátti682: 5.55, 
E1ecriçal.Division Kavarathy. 

..'ctor Qf.Paj2.chaYat,. 
Depaitmenl. 0! Panchayat, 
Airuiisi alion f UT of Lakshadweep, 
Kiaraiti - 692 555 

	

3 	ThjEecutive Officer, 
Dwde1i Tanchayat, Kiltan-682 557 

(By Advocate Sri Radhaknshnan) 

43 0A363/2013 

Yaser Arafath M V, aged 28 years, 
Sb E Sel ikoya, Labburer, Animal 
Husbandry !Jnit,. 1l<ltan, Residing at Moulana Veed, 
Edayalal K ltb and 

(By A'jS'r jPV 4ohanan) 

ci 	
I 	 Versus 

'Ii 1 tL t 
I, 

	

I 	Th Aimnisator., 
d'T of Lakshleep, 
Kavaratti-682 555 

	

2 	Director of Panchayat, 

Respondents 

App! i cant 

Respondents 

Applicant 



Depaitment 1'Panchaya, 
Admuiistratibn of UT OfiLakshadweep, 
Kavratti-6855 

3 	The Ve".terindrYl Assistn'Surgeon, 
Office ofthe Vterinaiy Assistant Surgeon, 
(Animal Husbandry Uni), 
Kiltan Island, Lkshadwep-682 557 

4 	1 h Chaii person, Villg Dweep Panchayat, 
KiItan - 682 557 	 Respondents 

[By Advocate Sii S Radhakrishnan (R1-3)] 

44 0A364/2013 

Abdul Qubish,S/o. Sainul Abid P., aged 27 years, 
Malikakal, Kiltan, T. nfL kshadweep, working as 
Casual Labout ci, (Live Stpck inspectors Trained Labour), 
Animal 1 lushandiy IQ.epartment, U.T.of Lakshadweep, 
Kavarathi 	 Applicant 

(By Advopat9 Mr Daisy I Daniel) 

Versus 

1 	1heAdrninistrtor, 
lipion Feiritory of Lakhadweep, 
Kavarathi-682 555 	I  

2 	Chairpet son, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3 	Dii ect9i of Animal Husandry, 
ut ffli  Lakshadweép, 1'avarathi - 682 555 

4 	ulirctor o1adch ath)Eepartment of Panchayath, 
'Zavaiath i 168 55 	 Respondents 

[By Advocate Sri S Iadhakrishnan (Ri, 3 & 4)] 

45 OANo 36/2O13 	
I 

1. 	Môhà.nimed Iasim 
S/b Sayeed 
1(annipurà Hôue 
.j\nçi'ott.. 	. 

2 	Mhanmd I lussain K C 



Applicants 

L 	The Athninistrator, 
Adrninistratipn of the Union Territory 
oiLakshadweep, Kavaiäthi —682 555. 

2. 	i'he I)irector oi•Panchayats 
Department oCPanchayats 
4dmimstration of the Union Territory 
Qfl1akshadweep, Kavatatti —682 555 

3 	1 akha1wcep I)evelopment Corporation Ltd, 
Pdri:.Coritrdl 'tower, Ahdrott - 682 554 
lpresented'by its Offlcër in charge.' 

4. 	Directorate oArt & Culture 
Adñiiriistt:aiq'n of the Union Territory 
oiLakshadweep Kavaratti —682 555. 
Représen td b fts Director. 

5 	I)ucctcr o1A,ii6u1ture 
I2epariTier of\giicutuie 
A1mrn tç'ioiof the nion Territory 

LkhadveetD, lavar.tti - 682 555 

6 	Village (Dvcep) Panchayat 
Androt island 1 epi esentd by its 
lxëëütivë dfficei— 682 554. 

(By Advç àtè'Mi. 'S. ad!akri'hnan) 

46. OA 368/2013 : 

Respondents 

aUakoya, igpq37 yeais, S/o. Pookunni A, 
1uthiy ClttapOkdda I-louse, Andrott 

i 	
I 

2 	 1 years, Sb Sheikoya Thangal, 

aflH9U.S, Mrofr. 
1 	

, 	 ill 



' 

.10  

3 	S4ed MQ 	edSihbidheen Thangal, aged 28 years, 
S/ô SFioSatTht14 Kadeth House, Andrott 

I 	
I 

4 	hthnrc ky,)i Sihai,aged 23 years, 
Sb 	heikoyii h'anal,' 1andeth House, Andrott 

5 	Mohartimed Salirn, aged44 years, S/o. Kidave A, 
Panchanal I louse, Andrott 

Khair, aged .32 years, Sib. Muthu, 
Puleenakeel Hbse Kavaratti. 

Abdulbari, aged' 34 'ears, Sb. Hamza Koy, 
MOnalkalI-ouse, Arnini. 

kogd 44 ars, Sb. Pookoya, 
Meelacheri House, Arnirii 	 Applicants 

(By Advocate Sri K B  Gngsh) 

I 	 I 	
Versus 

I. 	A ijp;ist.tpr...... 
Administi ation of the Union Territory of Lakshadweep, 
Kavàrtti-682.55. 	1 

2 	Diiectoi fPanchayats 
[3epaiicnt of Panchaats, 

drnptràtion of the Union Terntory of Lakshadweep, 
a . 
v4tti 762 555 

3 	I)çart rnent of Agricultiare, Union Territory of Lakshadweep, 
Kavarathi, Iepresented by its Director - 682 555 

4. 	Vi.Iage (D'ep) PancFayat, Andrott Island, 
ipres.ntec by 'its Executive Officer - 682 554. 

5 	Village (Dw'eep)Panc!ayat, 
Kavaiafli Island,rcpreented by its 
Executive Officei -- 682 555 

6 	il 1 age Dweep)Ia17cla[yat, 
se by its 

I,edeOfIIr' 	 Respondents 

(By Ad'ocate Sri S Radhaktrishnan) 

47 OA 369/2013 



. 

I 

Sufekei aged 42yeais Sb 	Sayed Mohammed, 
Va11apurd Hoüe Aidrtt 

2 Mohammed Nasei, aged .4 years, Sayed Ismail, 
Kerakkada House, Andrott 

3 M9hamrned 1-lussain, aged 48 years, S/o. Nalla Koya, 
Pallipputa Itouse, Andrqth 

4 Kunhiseethikoya, aged 5 1 years, S/o. Muneer, 
Puthiyath House, Andrott 

5 Chei iyakoya, aged 32 years, S/o. Nallakoya, 
Perumpally House, Andrott 

6 N6ru1 Ameen, 'aged 36 years, S/o. Shaikoya, 
andath Putbiya  Pura House, Andrott 

 1-1àFnzakoya, a:gd 52 yrs, Sb. Koya Kid.ave, 
ChOkarakkad I-louse, Andrott. 

 MOhariirnd 	asim,agd 37 years, Sb. Ahammed, 
Aynada Chetta Hose, Andrott 

 
uIaima, aged 	3 yars  S/o. Nalla Koya, 

nanada Hous, Andrott 

10 Mohrhmd Uwssaw, tged 30 years, Sb 	Pookoya, 
Pattakal ,katt 1ioiise', Andrott 

11 Mohammed Isim A , aged 39 years, S/o. Yousuf,  
A. 	.Uoë, Andrptt. 

1 2. P6koya,• 1 	d 45 yearSbO. Sayed Koya, 
Kunnel, 	louse, Andrott 

13 shee, aged 41 years, 	bo Koyamma A, 
Panda' th Hou', Aidott 	j . 

1 
1111 	1 

14 haiinedSha1i, aged 34 years, S/o. 'lhang Koya, 
I tatain, Pokkada House, Andrott 

15 S'ed Shihabpdhin, ad 32 years, Sb 	Koyamma Koya, 
Sha ikk inte 	Jcetil Padipura, Andrott 

I 	r 

16. 	OhirnO4 	AJ1i, aged 27 years, Sb. Kunhiseethi Koya, 
Puthammadaih'ouse, Andrott 



72. 	 • I- Il 

1 7 	Soudabi K C P, agcd 2 years, D/o Attakoya, 
Ki.dambattu, heriyapura House, Andrott 

18 	Mohanmed Kasim, agec43 years, S/o. Sayed Mohammed, 
Pappet House, Andiott 

19.Kateem, aged 28 years, Sb Koyammakoya, 
Aliyathara Hous, Ad.rot' 	 Applicants 

(By Advocate Sit KB Gangeh) 

I 	Versus 

	

1. 	I he Adrninitrator, 
Administration the Onion Territory of Lakshadweep, 
Kaaratti-62:553. 

	

2 	Di*r6ctor ofPançhayats, 
Depat trnent. of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 82 555 

	

3 	\ill4g (Dv%)eep) Panchayat, Andrott Island, 
rpsntei b y nit s  Eeutive Officer - 682 554 	Respondents 

(By Advocate Sit S Radhakrishnan) 

48 OA 370/2013 

Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda I-iouse, Kavaratti 

	

2 	Musthala, ad1 1 36 years, Sb Hamzath, 
11kanapIuj iouse, Kaiaratti 

ii 

	

3 	pd 1agç1 7 years S/o. Koyamma, 
Chiyathojia 1p6sq, Kavaratti 

I 	 I 

	

4 	SShapieen, 4aed 30 years, D/o Khamar Khan, 

	

5 	Ayshabi, aged 36 yeats, Dbo Hamzath, 
Kee. lakochapui HOuse, Kavaratti 

	

6 	Shanieeia, agd 36 years, Dbo Ibnu Maja, 
Valtyali lIous Kavartti 

7.Moith, âed36 ears, Dbo Hamzath, 
13d1 FIpu, Kavaratti 	I 

p1;. ....... 	 1. 

I 	II 	 I'c 



8 	Ramla Bccgum agcd 34 yeais, I)/o Kasmi, 
Muthibiyoda I lousc, Kayaratti 

9. 	Mujcc Rahmaifa ç3.ears, Sb. Abdul Khader, 
I 	

I ikcid FIOUL, Kavaratti 

(By Advocate Sn K B (ang(esh) 

Versus 

The Admirist'or, 
Administration bI the  Union Territory of Lakshadweep, 
Kavaratti-682 5:55 

Director, of anchayats, 
Department of Pancha'ats, 
Administiation ol the Union lerritory of Lakshadweep, 
Kavaiatti - 682555 

3 	I)iiccto i ate f Medical and Health Services, 
Union I cii itoiy. ol Lakshadweep, Kavaiathi, 
Re3rcsentcd byits Dii:ctoi' - 682 555. 

Applicants 

Village (Dieep) Panchayat, 
lvaràtti kl'ñd, iepreented by its 
Nxecutive Oflicer 682 555. 

Village (Dwec) Panchayat, 
Adrottlslahdtepicsented by its 
Lxecutive Olflcci —682 554 

	
Respondents 

(By Advocate n Radhaknshnan) 

49 	OA 371/2013 

I. 	P. Naseèr, aged 35.yeais, S/o Kunhikunhi, 
Pallicham Ilouse, .Kavaratti. 

2. 	P.!. Nascer,. g 	3 y;ears, Sb Harnzath, 
lki thiya Illain, i(àvarátti. 

3 	P Ramla 13ccgLim, age134 years, [)/o Kunhi Koya, 
Foovumcda I louse, Kvai atti 

4 	P V A,00hackci, aged 36 years, S/o Muthu Koya, 
Puthiya Veedu, Kavaratti 
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5 	Shabana I3cegum, agei 24 year, D/o Alt, 
I hekk Mcia 111am, KaVa,tatti 

6 	Sulaikabi, aged 43 yeats, D/o Kojan, 
Puthiya 111am, Kavatatti 

7 	Abdul Raiak, aged 28 years, S/o Mul!akoya, 
Sat abtyoda I louse, Kavatatti 

(By Advocate: SH.K.13. Ganesh) 

Versus 

1 . 

 

The Ad!nimstr.or, 
Adminiti atioi  of the 
Un lou 	 1 Laic:hadweep, Kavaratti. 

2 	Dcpai tmeni of Animal I lusbandiy, 
Union 1'crr I dr of Lakshadweep, Kavaratti 
repesentedDirector. 

3. 	I)irector of' Parhaats, 
Depai'tmentofPanchaya.ts, 

t-h -e 
Union lcrritory of Lakhadweep, 
Kavaralti, 

4 	Vii iagc (Dwccp) Panchayat, 
Kavatatti island icpiescnted by its 
I xccutivc Of fThci 

(By Advocate Sit S Radhakrirshnan) 

50. O.A Nb. 37/01 3 

. 

Applicants 

Respondents 

Jamaiudhccn, Sb Abduila U C 
JVludakkiyoda I 1ouc, 
Kaduiit 

(By Advocaic M r 1< 13 (iangch) 

Vet sus I 	I 

I he Adminis(i1ato,, 

Adminisit atio n of the Uiion I cii holy 
01 ikShi'd\e1? Kavthi - 682 555. 

2. 	l'hdI)irecto (S'iees). 
Adm niti ation of the Union Tet i itot y 

Applicant 



of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3. 	I)epartrnent of Weights & Meàsurers 
Union TerritoryofLakshadweep, 
Kavarathi - 682 555. 
Represented by its Di:rector. 	 Respondents 

(By Advocate Mr. S. Rdhakrishnan) 

51. OA 373/2013 

Abdul Salcein, aged 32 years, S/o Nal!akoya, 
Ummeithakkada 1-iuse, Andrott. 

M.M. Mohainmd Iqbal, aged 37 years, 
S/o Migdad, Mee!.ad Marizil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Ga.ngesh) 

Versus 

The Administrtof, 
Administration of the 
Union Te'rritoy of Lakshadweep, 
Kavaratti.-682555 

2. 	I)irector of Panchayats, 
Department of Panchayats, 
Administratioti of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

Department of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-6825 55 

Envii'onment Warden, 
[)epartment of Environment & Forests, 
Andrott-682 554. 

Village (1)weep) Panchayat, 
Androth Island represented by its 
Executive OfficN682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 
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52. O.A No. 3810/20.13 

Nasar P. Muharnmed Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep - 682 55 1. 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
Administrãtioi of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Pachayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

The Director 
Agricultural Depatiment 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, UniOn Territory of 
Lakshadweep - 682 557. 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 38112013 

B. Saidali, S/0 late Mohammed Koya 
Palliyachtta, Bandayam House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union Territory of Lakshadweep. 

K.G. Jarñluddit, Aged 40 years, 
S/o late Urmner, Mariyathoda Kandawargothi House, 
Agatti Island s  Union Territory of Lakshadweep. 

Applicant 

Respondents 



77.  

4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thkkeelapura House, Agatti Island, 
Union Tertitory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N.: Anilkurnar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairpersoti Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartrnent of Pnëhayat, Kavaratti, 
Union Territory of Iakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island 
Union lerritory of Lakshadweep. 

The Deputy Collector/ASO, Agarti Island, 
Union Territory of Lakshadweep. 

The Social Welfare lnpeëtor, 
Women & Chief Development Office, 
Agatti lsIa.nd 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. OA 384/203 

Ishaque A.C., aged 35, S/o. Junies T., 
Bus Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak K.C., aged 37, 
S/o. Kasmikoya P.P. Bus Driver, 
District Panchayat, IKiltan, 
Residing at Kattichetta House, 
Kiltan lsland,LJT Of L.akshadweep. 
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. 

3. 	Noorulla S.M., aged 39, Sb. Late P.S. Kunhimon, 
Bus C1eaner,1igttict Panchayat, Kiltan, 
Residing at S 4ife  Manzil, Kiltan Island, 
UT of Lakshd weep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
.1 . 	The Administrator, 

UT of Lakhadweep, 
Kavaratti-682 555. 

Director of Panchayat, 	 - 
I)epartment of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Eecutive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, S/o. Eassa, Andrati Yoada, 
Arnini Island; Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, S/o. Mohammed Puthurnamachetta, 
Arnini Island, Union Territory of Lakshadweep, Pin —682 552. 

41 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathahetta, Am mi Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Arnanulla AM., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, 5/0. Alimohammed, Aliyachetta, 
Amini IslandtJnion Teiritory of Lakshadweep, Pin —682 55. 

3afeerulla t., 	d 25 'ears, Sb. Kidave Naduvatta Chetta, 
Amini Island, Union Territory of I.akshadweep, Pin - 682 552. 



Abdul Sa1aiA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Aini Island, Union Territory of Lakshadweep, 
Pin —682 552 

Noorul F-Iassa:nK.K., aged 38 years, Sb. Abusa.Ia Kochu Kannada, 
Kallakakkat, Am mi Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Jala! B.M., ã.d 31 years, S/o. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Tetritory of Lakshadweep, 
Pin-682 552. 

Najeeb A., aged 31, S/o. Kidavu T.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep, Pin 682 552. 

Nafeesath U.:, aged 35 years, DIo. Eassa Kottappura, 
Unnam, Amini Is1an, Union Territory ofLakshadweep, 
Pin - 682 552 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Parichayaths, 
I)epartinent of Panc1*yaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 68555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amcni Island, Union Territory of 1.akshadweep, Pin —682 555. 

The Village (1)weep) Pachayath, Amini Island, 
Union Territoy of Lakshadweep, Pin —682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388/2013: 

Amarwfla, aged 38 years, Sb. Sayed 
MohammCd PX., Puthiya Pandararn, Kiltan. 

2. 	MubarakaBanu, aged 27 years, D/o. Ibrahim, 
C. Lavanakkal House, Andrott. 



- 

	

. 

3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel I-louse, Arnini. 	 App! icants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administtoi, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555• 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director— 682 555. 

Assistant Sett1ment Officer, 
Amini Island - 682 554. 

Village ([)wep) Panchayat, 
Kiltan Island, epresnted by its Executive Officer-682 552. 

Village ([)wep) Panchayat, 
Andrott ls1nd reptesented by its Executive Officer-682 553. 

ri 

5. 

7 Village (I)weep) Panchyat, Arnini Island, 
represented by its Executive Officer - 682 554. 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/2013 

C.N. Abdu1lkeem, aged 38 years, Sb. Koya, 
Cheriyanna1lJ House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillám 1-louse, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkà'da 1-Iouse,Kalpeni. 

C.N. Habusabi, aged 50 years, DIo. AttkOya, 
Cheriyannal1I House, Kalpeni. 

1-lameedabi, üed  41 years, Dbo. Ramalan, 

Respondents 



Pakkath house, Kalpeni. 

A.T. Sheemabi, 42 years, DIo. Hamzakoya, 
Athanam Thotam House, Kalpeni. 

A.K. Muthubi, aged 53 years, D/o. CheriyakOya, 
Alikakkada HOuse, Kalpeni. 

K.K. 1-labusabi, aged 42years, DIo. Sayed Mohammed Koya, 
Kandamkalam 1-louse, Kalpeni. 

Bambathi, aged 43 years, D/o. Aharnmed P., 
Chadachiyoda Houe, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Man] iyanam 1-lous,Ka1peni. 

ii. 	Naseema M.P., aged 33 years, D/o. Mohammed K.P., 
MayamkakkapuTa I-louse, Kalpeni. 

Hurnairath P., aged 42 years, DIo. Sayed, 
Poodiyath F{ou, Kalpeni. 

C.O. Balkees, aged 53 years, D/o.YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahinian, aged 49 years, Sb. Muhrned M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb.. Aboobacker, 
Kuttiyachada HOrs, Kalpeni. 

M. Anwar,agëd 37 years, Sb. M.P. Khader, 
Maral 1-louse, Kalperii. 

M.P. lIajira, aged 36 years, D/o. K.P Mohammed, 
MayamkakkepUra 1-louse, Kalpeni. 

C.G. Naseema Beegum, aged 36 years, Dbo. 1-Iarnzakoya M.K., 
Cheriyacharnan Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandamkalam 1-louse, Kalpeni. 

Thangakoya,aged 3 3 years, Sb. Chariyakoya E., 
Koliyala Hoi.ise Kavaratti 

21, 	F-lussain Au, aged 35 years, Sb. NallakOya, 
ChettipUra House, Kavaratti. 
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22 
	

Jaffer, aged 3: years, Sb. Hasan T.P., 
Kaladi HousKavaratti. 

23. Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel Hbuse, Kavaratti. 

24 
	

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura House, Kavaratti. 

25. 	Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninamel House, Kavaratti. 

26 
	

Rahrnath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppada 1-louse, Kavaratti. 

27 
	

Raziyabi, aged 33 years, Dbo. Au, 
KunnumpuramHOuse, Kavaratti. 

Shamshadbeeguifl,, aged 31 years, Dbo. Kuttiyammed, 
Kunnam House, Kavaratti. 

29 
	

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathima Manzil, Kavaratti. 

Lilar, aged 28 years, S/O. Ahamed A.P., 
KadapurathaUlam, Kavaratti. 

Nooru! Ameeh, aged 33 years, Sb. Sayed Buhari, 
Palalarn House, Kavaratti. 

Abdul Rashed, a.ged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kava.ratti. 

Moharninedali T.P., aged 35 years, 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam Hothse, Kavaratti. 

Jassin C., aged 33 years, Sb. Ali K.P., 
Chonam Houe, Kavaratti. 

Mohamniedkafi,aged 37 years, Sb. Harnzath Haji A.P., 
Molokepura HOuse, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikom, Amini. 

Abdul Raheern, aged 34 years, Sb. Abdu Rahiman, 
Aynepura House, Kavaratti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttithayapur a House, Kavaratti. 

AkbarT.P., aaed  33 years, Sb. Kidave K., 
Tharamfnakeura House, Kavaratti. 

42, 	Faizel Hussain, aged 37 years, Sb. Shahul Harneed, 
Pal amkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaharn House, Kavaratti. 

Shihab, aged 35 years, S/o. Kunhimoideen, Mullapura House, 
Kavaratti, 

Aman, aged 37 yas, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agam House, 

Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim M.1., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukka.s, 
Umbi.àputa House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Charnayathappra House, Kavaratti. 

K. Abdul Rashedu, aged 42 years, Sb. Hamzath, 
Kunhi1iyodaidouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. 1-lameed, 
Chandipura 1-louse, Kavaratti. 

M.T.P. 1-labeeb Rahman, aged 43 years, Sb. Khalid, 
Melathiruvathapura I-louse, Kavaratti. 



Moominath, aged 37 years, DIo. Kidav, 
Neliyampura House, Kavaratti. 

Ha! ima, aged. 35 years, DIo. Koyamma, 
Tha!eekepuraHouse, Kavaratti. 

56, Sayed Abdul Raheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Urnmarrnanodda House, Kavaratti. 

AbduiReheern, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura House, KavarattL 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnamkalarn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam House, Kavaratti. 

Mariyomiabi, aged 36 years, D/o. Mohammed, 
Kattikulam 1-louse, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed 1-Taji, 
Pakichipura 1-louse, Kavaratti. 

Mubena, aged 23 years, Dbo. Sayed Poo, 
Ne1iympura1-Iouse, Kavaratti. 

Sa!maaged 22 5/ears, D/o. Cheriyakoya, 
Vadaki1.a pura Houe, Kavaratti, 

Muhammed,aged 32 years, Sb. Attakoya, 
Vadki1a5ura, Kavaratti 

Sairabanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal 1-louse, Arnini. 

Mohammed Ali P.M., aged 27 years, Sb. Hamza, 
PuthiyaManzi.!, Ainini. 

Cheiikoyaaged 41 years, Sb. Abdul Khader, 
Pandrà.m House, Ainini. 
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Cheriykoya ;M.C., aged 32 years, Sb. Hameed, 
Melachetaa House,Kadmath 

Shafee V.P., aged 39 years, Sb. Ismail, 
Vadakki 1 apura House, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Hameed, aged 21 years, Sb. Ibrahirn, 
Melachetta 1-louse, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Kh.der, 
Attalada 1-IoiJse,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

lIajarommabi E.K., aged 40 years, DIo. Shikoya, 
Edayakkal 1-louse, Aridroth. 

Badarudheen Kcya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada i3ithathabiyyapuram House, Androth. 

Asmabt, aged 38 yexs, 0/0. Koyamma A., 
Mayyampokkda House, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada 1-louse, Androth. 

Fathim'ath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Acharrimada HOuse, AndrOth. 

Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavanàkkal House, Androth. 

BaihaT., aged 37 years, D/o. Pookunhikoya, 
Thailath I-louse, Androth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada 1-1oue, Androth. 



. 

NaseeraBariü M.K., aged 40 years, DIo. Kunhi Koya, 

Moolal&td Hàuse,Androth. 

KadeesIrnrnabi L., aged 40 years, D/o. Seethi M., 
Lavanakkal House, Androth. 

SarorniTiabi T., aged 43 years, D/o. Aboobacker, 
- Thachery-H0USe, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavañakkal House, Androth. 

Aysummabi T., aged 45 years, DIo. Muthukoya K.P., 

Thachery House, Androth. 

Habeebath A., aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunriel House, Androth. 

1-larneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makke- House, A.ndroth. 

SafiyaiM., aged 39 years, DIo. Nallakoya M., 

Mathi1f1ouse, .Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathil.House, Androth. 

Hussain P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, An-droth. 

HussaihE.K., aged 48 years, Sb. Seethikoya, 
EdayakkaI House, Androth. 	 - 

S ayeedohrtimd Koya L., aged 54 years, Sb. Kader P., 

Lavanka1 House, Androth. 	 - 



. 	... 

Hussain K., aged 50 years, Sb. .Sayeed BhkariT.M., 

Kunná'shadaJ 1 ouse, Androth. 

ged 40 years, Sb. Lav Ismail, a Burhikage Moosa, 
Kunriumange 1-louse, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohammed, 
Pathada 1-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelam House, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, ,Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator., 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administsatión of the Union Territory of Lakshadweep, 
Kavar.atti - 682 555. 

3 	I)irector, Department of Labour and Employment, 
Admtnistration of the Union Territory of Lakshadweep, 
Kavaràtti - 682 555. 

4. 	[)epartrnent of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

5, 	l)epartiient of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its DirectOr— 682 555. 

6. 	l)epartnent of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kavarti, iepresented by its Director —682 555 

7 	Departinent of Fisheries, Administration of the Union Territory of 
akshd weep, Kavaratti, represented by its Director - 682 555 L  

8. 	Department of Animal Husbandry, Administration of the Union 
Territory of Lakshadweep, Kavaratti, 
represented by its t)irector-682555. 



Lakshadwee Khadi and Village Industries Board, 
Kavaratti, rreseñted by its Chairman - 682 555. 

Revenue Sub: Livisional Officer, Kavaratti Island - 682 555. 

Sub Div.isioraI Officer; Arnini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Androti. Is!and-682 553 

13 	1 akshadecp Disti ict Pdnchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555, 

Village (Pwep) Panchayat, Kalpéni Island, represented by its 
Executive Officer - 62 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer– 682 555. 

Village (Deep) Panchayat, Amini Island, 
represented by its Executive Officer– 682 554. 

Village (Dweep) Pa•nchayat, 
Kadaiati Isla.rtd, represente&by its 
ExecUtiv'e Officer - 682 553. 

Village (Dweep) Panchayat, 
Androth Island, represented by its 
Executive Officer - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. 	OA 392/20:13 

I. 	Hussain, S/6Aboo8ala, 
Saraapada (Konchukakada) House, 
Agirsntly working as Cleaner, 
ROS H9spital, Agatti 

Shukoor, S/8 late Kidave, 
Pakrurnupa.bda I-louse, Agathi, 
Presently wqrking as Cleaner, 
RGS Hopital, Agatti. 

Lathed, /Attakoya, 
KalkandiyodaHoise, Agathi, 
Presently wbking as Cleaner, 
RGS•Hospitl, Agatti. 



'1 larneedath, Dio Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
ROS Tlospital, Agatti. 

Subaia,/.Mohamed, 
Kula1iodHuse, Agathi, 
PresentlwOking as Cleaner, 
RGS 1Tospital, Agatti. 

Hajara, Dio late Hyder, 
Beepapada 1-louse, Agathi, 
Presently working aS Cleaner, 	. 

•RGS 1-lospital, Agatti. 

Sheernabi, D/O late Shamsuddeen, 
Beeapada House, Agathi, 
Presently woking as Cleaner, 
RGS Hospital, Agatti. 

Abida,DIo 1-larneed, 
Makkiyachoda House, Agathi, 
Prese61y working as Cleaner, 
RGS I-iospital, Agatti. 

SulaikIa, Did Moharned, 
Koylarn 1ioüse, Agathi, 
Presently woking as cleaner, 
RGS Hospital, Agatti. 

10 	Sulaunan, S/o Harn7a, 
Kalanththiyoda I-louse, Agathi, 
Pisenly wo'rking as Cleaner, 
RGS 1-lospital, Agatti 

11 	Mahamood, /o Koyassan, 
Arnper'pally House, Agathi, 
Presentlil woking as Cleaner, 
RGS 1-I0spitl, Agatti. 

12. 	Saifulla, Sb Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, . 

RS FRspita!, Agatti. 

13. Abi4irnar1, S/o late Harnza, 
M~tliill 	1-touse, Agathi, 
lret1y'wciking as Dhobi, 
RGS I-icspital, Agatti. 
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14 	Abdulkadei, S`/o Ummet, 

BlkLitiyoc1 I louse, Agathi, 
Pres[lrv1ing as Dhobi, 
RGS I lbsia1 4 Agatti 

15 	AbdulIa,S/oKha1id, 
Kandavar .Gôtbi House, Agathi, 
Presenflywdrking as Cleaner, 
RGS 1-lospital,Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

The Adminiator, 
Union Territoy of Lakshadweep, 
Kavahi.-682555 

The .Chirpeçon, 
ViI1a(Dwep) Panchayat 
AgattJ..Iand: Union Territory of Lakshadweep 682553 

The MdicaI Officer in charge, 
Commity Health Centre, Agatti Island, 
Union Territory ol Lakshadweep 682553 	 Respondents 

(By AdvoaIe Sri S. Radhakrishnan(R 1 &3)) 

59. OAI2OI3 

I. 	C.fl1oy  aged 44 years, 
Sb Si rtj, Chk ireyamrnakada House, 
Kadthiát Skilled Labourer, 
Office olth& Assistant Engineer Electrical, 
Eectrical SLib Division, Kadarnat. 

KR .1ilaluddeen, aged 41 years, 
Sb Hamëed :Madkinachetta, Kattipura House, 
Ski11eI'äbrr, 
Office 	the Assistant Engineer Electrical, 
E1tiidjb Division, Kadarnat. 

- 	 -- 

K.P. .ltli3sh,.aged 31 years,.S/o late Nallakoya 
KunhIpada1 1 louse Kadarnat, Skilled Labourer, 
Offió oi.'thè( Assistant Engineer Electrical, 

- Elctricl SdD Division, Kadarnat, 

B.M. Aadufla, aged 42 years, So Harneed Melachetta, 

-_ _-- 	-----.- 	------ 0___ 



B iriyonimad11ouse, Kadarriat, skilled Labourer, 
Offle oithc Assistant Engineer Electrical, 
Eleottical Sub Division, Kadarnat. 

S. 	K.P..Knhikiya, aged 41 years, S/o late Hassainar, 
KeeléherryHouse, Kadamat, Skilled Labourer, 
Office of the Assistant  Engineer, Electrical, 
ElebtricabSüb.:Division, Kadarnat. 	 . 	. 	Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator, 
Unior Territory of Lakshadweep, 
Kavaratti-682555.. 	 . . 

The Diiectorbf Panchayat, 
Department of Panchayat, 
Admiistratiôn of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadanat-682 556. 

The AistantEngineer, Electrical, 
Electf1al Sub Dvision, Kadamat-682 556, 

5 	1 he haii person 
Villge Iwep Panchayat, Kadamat 682 556 

(By Advocate Sri S Radhakrishnan(Rl 4)) 

60. 	OA394/20,'13 

UP. Jan11, /Q CO. Koyamma, aged 39 years 
WOi'.l(ifl:g as Skilled Labourer, 
Anftnal. Husbandry Unit, 
Union Fei itoiy of Lakshadweep, Kalpeni-682 557 

Umprampappada House, 
1(a1Deui is1and7682 557. 

T.].N'1uhukcy, S/o late M.K. Harnzakoya, aged 43 years 
workingaskUld Labourer, 
AhjmàHIJisbdndry Unit, 
UiiOnTrritOy oiLakshadweep, Kalpeni-682 557 
and isi.d:ing at Thithiyapada House, 
Kalpeni Islarid-682 557. 

M. F-lyder, sib late M.K. Yousef, aged 43 years 
workingas qual Labourer, 



T. 

Animal Hus 	dry Unit, 	., 

Union..Te'ritr' of Lakshadweep, Ka1peni682 557 
and -rsic11:ng t Manhiyanam House, 
Kalpeni 1slarid.682 557 

4 	K 0 Mohammed Ibnu Jaffer, S/o K P Sayed, aged 44 
years, woiking as Casual Labower, 
AnimalFJusbandry Unit, 
UnionThii itory of Lakshadweep, Ka!peni-682 557 
and rbiding t Kakatchiyoda House, 
Kalpeni I1arid-682 557. 

M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
worlin.g as CauaI Labourer, 
Anithal 1-lusbandry Unit, 
Union Territory of Lakshadweep, Kalpeni-682 557 
and residingtMalmikakkadà House, : •. 
Kalperti Islarid-682 557.. 

M. Kaläm, SboM.C. Muthukoya, aged 34 years 
wokirg As Casual Labourer, 
Aniil Tlusb6ndry Unit, 
UiTerriry of Lakshadweep, Ka1peni682 557 
anidinht Maral House, 
KaIthi Is1d-682 557. 

K.K.: Nkohaiimed Rafeeque, S/o V.K. Kojankoya, aged 45 
yeaj wokig as Casual Labourer, 

Animal 1-lusbandry Unit, 
itb Union Tetrry of Lakshadweep, Kalpeni-682 557 

an iesiding at Kandamkalam House, 
Kalj3ebi .1nd-682 557-: 

MUrI.1qi( 	Sb late M.C. Ahmedkunji, aged 47 years 
woikisual Labourer, 

U 
Ahi.1iubandry Unit, 
Unidrry of Lakshadweep, Kalpeni-682 557 
and 	ngMaral:.House, Kalpeni Is1and-682 557. 

K.C. Abdul Salam, Sb P Assainar, aged 39 years 
working as Casual Labourer, 
Animal 1-1usbadry Unit, 
UniOn Territr' of Lakshadweep, Ka!peni-682 557 
and residing at Kakatchiyoda House, 
Ka1éni Islarid-682 557. 

P. 	LSthafa, S/o late Sayedmuhammedkoya, 
agd47eais, woiking as Casual Labourer, 
Ant 	fTusLjandi y Unit, 

'c: 	. 



- 	
. 

The:Adj.inisrator, 
Unioi 1ii itoly of L akshadweep, 
Ka-ãratt6855 	 -• 

The D:ii'ectoiOfPanYat, 
Depàrtruint fPanehayat, 
Adrnin-istratiOh of Union Territory of Lakshadwecp, 
Kavaratti-682 S S5 

The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

62. OA 40012013 

P P Siiaj, aged 44 5/ears, Sb M Subait, 
Puthiya, I andaanit House, Agatti Island, 
Union Territ)ry of Lakshadweep. 

Nouhd Aliaged-32 years, S/o U. Sabjan, 
Keela SaramiaPada House, Agatti Island,,. 
Union Terr:itpry of I.akshadweep. 

M.1. Abdul Naser, aged 28 years, S/o M. Abdul Rahirnan, 
MeiJ om House, Agatti Island, 
Union fetiitoiy oILakshadweep 

4 	T. P 'Khahd, aged 30 years, Sb Kidave, 
MCl c  Ularn -Iouse, Agatti Island, 
Union I eiiitoiy of Lakshadweep 

K.C. . A-hdul hukoor, aged. 38 years, S/o Kasmi, 
KariyaalTett1 .Hose Agatti Island, 
UniOn Tcrrtry. of Lakshadweep. 

M.P.Ni.aiIddip aged .7. years, S/a M. Abusala, 
M.elapuia, House, Agatti island, 
UniOn I i i itoi y of I akshadweep 

(By Advocate ii N Anilkumar) 

Vet su s 

The AdhThistrator, 
Union:TcrritOry of Lakshadweep, 
Ka\'araitti.-68255I 

The ChairPeisOfl, 

Applicants 
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Union erritôry of Lakshadweep, Kalpeni-682 557 
	 S 

and residing at Pokkarappada House, 
Kalpeni 1slafid682 557. 	 Applicants 

(By Advctt: Si 1Unnikrishnan) 

Versus 

The Adrninistrtor, 
Union Territory of Lakshadweep, 
Kavaratti -682555 

The Director of Panchayat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti-682555 

The Chief Executive Officer, District Panchayat, 
Union Territory of Lakshadweep, 
Kavratti,-62555 

The Veterinary Assistant Surgeon, 
Village Dweè3 Panchayat, 
Kalpeni-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395I201 

Sainul Abid,S/o Yusuf, aged 40 years, 
1-louse, Kadamat, 

I ieipei 	ict Panchayat, Kadarnat 

Abdul Shükd,bi, Sb Sayed Ali, aged 41 years, 
Uk,kayachetta House, Kadamat, 
Bus Driver, I).istrict •Panchayat, Kadamat. 

M. Khalid, Sb Nadeer, aged 43 years, 
Madurakam House, Kadamat, 
1-lelper, District Panchayat, Kadarnat. 

Ayoobkhan, 'S/o Kunhikoya, aged 37 years, 
Keertli iMaha! House, Kadamat, 
I'P ostriet Panchayat, Kadamat. 

(By Advate Si i R Sreeraj) 

Versus 

Applicants 
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iA 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

3 The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-6825'5J 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/o Chei:ikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(13y Advocate: Ms. Daisy I Daniel) 

Versus 

1 . 	The Administratdr, 
Union Territory of Lakshadweep, Kalpeni. 

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The I)irector of Panchayat, 
Department of Panchayath, Iavaratti-6825 55. 

Applicants 



4. 	The I)irector, 
I)epartment of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani;al Husbandry Unit, Kiltan, 
Residing at Malayampura,Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Uni on Territory of Lakshadweep, 
Kavaratti.-682555 

[)irectorofPanchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-6825 55. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Ki itan Island, Lkshadweep-.682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy 1 Daniel) 

Versus 
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 The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

 The Chairperson, 
Village (Dweep) Panchayat, Ki itan. 

 I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

 Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

 Medical Officer in Charge, 
Primary I-lealth Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)); 

66. OA 423/2013 

• 	
. 	 1. Abdul Kareem C., aged 42 years, S/o Subair P.P., 

Chonarn House, Agatti. 

 Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

 Mohammed M., aged 40 years, S/o BashaA.P., 
Moothammada House, Agatti. 

 Hafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

 Maviya U., aged 48 years S/o Ahamed, 
Uriyoda I-louse, Agatti. 

 Umilla T.P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

 Ummer C.K., aged 54 years S/o AlifT.P., 
Chekkakkal I-louse, Agatti. 

 Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

 Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 
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10. 	Saromma M., aged 39 years, D/o Hamza, 

Mariyathoda House, Agatti. 

II. 	Ashraf AK., aged 42 years, S/o Ahamed M., 

Achan Kuttiyoda House, Agatti, 

Abdul Razzak R., aged 33 years, S/o Hamza U., 

Roul ammada House, Agatti. 

Shaftabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura I-louse, Agatti. 	 Applicants 

(By Advocate: Mr, K.B. Gngesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 

Kavaratti-682555, 

Director of Panchayats, 
Depainent of Panchayats, 
Administration of the Union Territory of Lakshadweep, 

Kavaratti682555. 

Director of Education, 

Directoiate of Education, 
Adminisn'ation of the Union Territory of Lakshadweep, 

Kavai'atti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 

its F,xcecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67. 	OA 444//2013 

Aboosalih, Sb RasheedKoya, 

Padalapura, Kiltan Island. 
Union Tei:ritory.of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



The Director of Panchaya, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555; 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan ]sland, 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Patichayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
P in -682558 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. 	1-lameed K., S/o Abdul Rahrnan, aged 36 years, 
Keelazillam H) Kiitan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadvveep Bu i 1 d ng Development Board, Ki ltan. 

Saleem K., S/o Badar K, aged 28 yars, 
Kuttukum (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Workipg as Casual labourer in 
Lakshadweep Building Development BQard, Kiltan. 

l-liminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (H) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Ponkutti, S/oPookoy, aged 48 years, 
Surambiyoda (I-I) Kiltan Island, 
Uni on Territory of Lakshadweep. 
Workiig as CasualLabourer in 
Lakshaiweep Building Dve1opment Board, 
Kiltan. 

Respondents 

Applicants 



(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union ierritory of Lakshadwecp. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (Ri, 3 to 4)) 

69, O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally I-louse 
Chetlat Island. 	 Applicant 

(13y Advocate Mi'. K.B. Gangesh) 

Versus 

The Administrator, 
Admintration of.the Union Territory 
of i..akhadwep, Kavaralti - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti— 682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 	 Respndents 

(By Advocate Mr. S. Radhakrishnan) 

70, OA 492/2013 



K. Bushra Be,egum W/o Hakeem, 
Aged 27 yeas, Casual Labour, 
Oflce of the Veterinary Assistant Surgeon, 
Animal Husbndry Unit, Arnini. 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. I-Iarinarayan) 

Versus 

Union ol India rep. By 
the Administrator, 
Union Territory of Lakshadwedp, 
Kavaratti Island, Pin- 682555. 

The Dftector of Panchayat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavarátti Island- Pin 682555.  

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territoiy of Lakshadweep-682 552. 

'F he Chairperson, 
Village (Dweep) Pan chayat, 
Amini, Lakshadweep -682552. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

71. OA 499/2013 

Rahrnath Beegum Keelakunnikkam, 
WIo. Mohammed BK, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam I-louse, 
Kadamat Island 
Union Territory of Lakshadweep, PIN - 682 556. 

2. 	Mohathiied Shafi Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
K.damath Island, Union Territory of Lakshadweep, 
Residing at Malika House, 
Kadamat Island, 

Applicant 

Respondents 
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(02. 

Union ferritory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedvi Kylasanath) 

Versus 

The Adniinistrator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
Kavaratili. 

2. 	The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Ferritory of Lakshadweep. 

3 	The Programme Officer, 
National RuralEmployment Guarantee Act, 
Office of the Programme Officer, 
National kurl EmlOynient Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respoiidents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
Casuaftabour, Street Light Maintenance 
Villagé Dweep Panchayath, Amini Island 
Union TerritorS' of Lakshadweep 
Permanent address.: Kunninamel House 
Amini Islánd,Union Territory of Lakshadweep 
Pin-682 552 	. 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Veisus 

The Adthinistiatoi 
Union .kritoi'y of Lakshadweep 
Lakshàdweep Administration 
Kavaratti - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panhayats) 
(Directorate of. Pa.nchayats) 
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Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Amini Island, 
Union Territory of' Lakshadweep - 682 552 

The As istant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island —682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
K'avarattl -7 682 555 	 Respondents 

(B),  Advocate: Mr.S.Radh.akrishnan (R 1 -3,5&6) 

73. 	O.ANo.509/2013 

I. 	Maleeha Beegum K.. 
DIo. Indeen Kandilath 
Kaval Chetta House, Androth. 

Shahidä Beegum K. 
D/o. 14imzakoya 
Kandlath I-louse, Androth. 

Subaida M. 
DIo. Kidave U.K 
Makkct I-louse, Androth. 

AyshaBegum P.V.K 
D/o. Y a l oo b P.1K 
Puthiyentamveli Kad 
Andi'oth.' 

Rahmth I3eegum K. 
D/o. l-lamzakoya P.P 
Kunhal i I-louse, Androth. 

'!'hahira L. 
D/o. Seethi Nallal 
1.avanakal I-louse 
Androth. 

7, 	Subaida A. 
D/o. Syed Mohammed M. 

i: 



Aliyathara 1-louse, Androth. 

Fathirrathu Suhurabi P.V.K 
DIo. Majeed P.V.K 
Pentareli Kad, Androth. 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath I-louse, Androth. 

RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyarnmada 1-louse, Androth. 

II. 	1-laseena Beegum C.P.1 
DIo. Abdulla M.1 
Chemmachery Puthiya 111am House 
A ii d roth. 

12 	Habsabi P.U.P 
Dbo. Fàkarukdheen K. Cheriyadam 
Ummathabiyapura House, Androth, 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Vet's is 

The Administrator, 
Administration o the Union Territory 
of Laks1adweep, Kavarathi —682 555. 

2 	Duectte of industiies 
Union rritory of Lakshadweep 
Kavarthi, represented by the 
Director of industries —682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocaie: Mr. S. Radhakrishnan) 

74. 0A51012013 

l-1aseeia.@ 1-laseenabi Therakkal 
! hei L1 1-louse, Kadamath 
Data 	'Operator 
V illagè11.weep Panchayath, Kadamath 	 Applicant 

(By Advocate: Mr.R.Sreeraj) 
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Versus 

I . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
I\dministration of' Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Olcer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
\/il!age (Dweep) Panchayath 
Kadamat -- 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officei' and 
Programme Officer MGNREGA 

Kadamat —682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. OA 557/2013 

K.V.Nascer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

K.P.I)a\\'ood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr. R.Sreeraj) 

Versus 

I. 	'[he Administrator 
U nion Territory o' Lakshadweep 
KavaraUi - 682 555 

2. 	The 1)irector of Panchayath 



S 
Department of Pan chayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

4, 	The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

5. 	The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

Safiyath S 
Cook, Government High School 
Kad amath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadarnath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyarnmakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
K adamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
K adam at Ii 
Residing at Kunnumpura 
Kadamath Island 



IJrnmer PP.1 
Cook, Government J.B.Schol 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

HidayathullaP 
Cook, Government J.B.Schdol 
Kadama th 
Residing at Kadamath Island 

Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Is1ard 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
K ad am a t h 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyornmada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Head Master 



S 
Government J B School 
Kadamath - 682 556 

	

4. 	The Principal 
iawaharlal Nehru Senior Secondaiy School 
Kadamath - 682 556 	 Respondents 

(By Advocate: fvlr.S.Radhakrishnan) 

77. 0A567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadarnath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1. 	The Administrator 
U nion Territory of Lakshadweep 
Kavaratti - 682 555 

	

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam House, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi House, Kavaratti. 
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5. Muhammed Salih 
Aynepura House, Kavarati 

6, Fareeda Beegarn 
Molokepura House, Kavratti. 

 Saleem 
Pallichaiii 1-louse, Kavartti. 

 Bamban 
Nambicharn House, Kavaratti. 

 Sayed Abdullakoya 
Chenclipura House, Kavaatti. 

 Nafeesathbi 
Poodiyam 1-IOse,.Kavar:atti. 

 JamaIiyah 
Thirinipuia 1710Lse, Kavatatti. 

 Fazeela Beegu i 
Kannipura House, Kaviiat•ti. 

 Ummer 
Thirinikad House, Kavaijti. 

 Firozkan 
Athnacharn ma a Housei.IKàvaratti, 

 Jaffer 
Marikilarn House, Kavtätti. 

 Arnanulla, 
Mela 111am 1-louse, Kav'ati. 

 Sirajudheen 
Molokepui'a 1-1 i use, Karatti. 

 Hiyasudheen 
Chamayathapu a I-louse,' Kavaratti. 

 Fathahudeen 
Kadapurathaba House, Kàvaratti. 

 Muneer 
Kuttipapepura House, Kavaratti. 



- 

AID 
	

I 
Ashik 
Puthiya Al ikom House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

IViujeeb Rahman T.P, 
Thaleka Pura, Kavaratti H 

Jamhar Hussain 
Beei'anthoda House, Ka'äratti. 

Muhsin 
Beeranthoda I-louse, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

1-lazarath 
Chungam House, Kavarätti 

	

28. 	Khalid 
Thottathapura 1-louse, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangésh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of UniomTerritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture ... 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal l-Iusbndry 
Department of Animal Husbandry 
Adminktratiofl of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchaàth Kavaratti Island 
represented by its Executive Officer, 



• 
(By Advocate: Mr.S.Radhakrishnan) 

79. OA 52/2013 

Rasheed Koya 	1 

Multi Task Employee 
Public Library, Kilthan: 
Residing at Kilthan 

2. 	Smt.Sulfabeegurn 
- 	 I 

Cook, G.l-LS Kadmat 
Residing at Melachetta Haijurnakudi 
Kadamath island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan 1Mid 682 557 

Respondents 

Applicants 

Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya S.V., Sb. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of Lakhàdvep, Pin -682 555. 	Applicant 

(By Ad\iocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2. 	The Director of Pancha'ath; Union Territory of Lakshadweep, 

/, 	 .. 



Kaväratti Island, Pin - 68 555. 

The Chairperson, Vi! lage(Dweep) Panchayàth, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Teriitory ofLakshadweep, Pin - 682 558. 

The Library and Information Assistant, Public Library, 
Kiltan Island, Union Teri:itory of Lakshadweep, 
Pin - 682 558. . 	::. 	 Respondents 

[By Advocate: Sri S. Radhaksishnan (RI, 2,4 & 5)] 

81. 	OA634/20.13 

Ma!ikdeenar, aged 21 yeas, Sb. Hamzath, 
Sara Manzil I-louse, Agatti. 	. 	 . 	. 	Applicant 

(By Advocate: Sri K.B. Gangsh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats,... 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 	i' 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Directot-682 555. 

Village (Dweep) Panchayat, 
Agatti Island, represente by its Executive Officer, 
682 554. 	. . . . . 	 . 	. .• 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82. OA 635/2013 

I. 	FathahudheeiiK.P., aged 40 years, Sb. Sayed Muharnmed K.oya, 
Kattampalli House, Agatti. 

2. 	Younis, aged 3 l:years S/o Abdulla, Mariyathoda House, 
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• 	 H 
Agatti. 

K.M. Shahida, aged 40 yeaer, DIo. Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

KM. Amina, aged.46 years ;Q/o. Abdul Rahman, 
Kutt iyam Mukriyoda HouSe . Agatti. 	Applicants 

(By Advocate: Sri K.B, Gangesh) 

Versus 

The Administrator, 
Administration of the Union: Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Diiectorate of Health Services, 
Kavaratti - 682 555, 

Medical Officer in charget:../ 
Community Health Centre, Agatti - 682 553. 

Medical Officer in Chargejiv'Gandh Speca)ity Hospim\, 

Agatti-682 553. 

Village (Oweep) Panchayt, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

v 
(By Advocate: Sri S. Radhakrislnan) 

83. OA 791/2013 

Fareeda Beegum Ml., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the UnidTefritory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
Department of Panchayath 4  
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 554 



Project Manager, Desiccated Cpcohut Powder Unit, 
	

. 

Lakshadweep Development Corporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Admn.), Lakshadweep Development 
Corporation, Kavaratti 682 554. 

Vii lage (Dweep) Panchaydt 
Agatti Island, represented bS,'  its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishn) 

84. OA 822/2013 

BR Navas, Aged 27 years, Sb. Kasmi M.P., 
Valiyapura 1-louse, Kilthan Island.Q.., 
U.T. ofLakshadweep. 

(By Advocate,: Sri P.V. Mohanan) 

Versus 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lakshadweep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kiithan Island - 682 556. 	:11 

85. 3A 880/2013 

Muthukoya N.P 	. 
Nalakapura, Kiltan Island 
Union Territory of Lakshadweep- 682 558 

(By Advocate: Mr.Shabu Sreedharan) 

\/ ers u S 	. ... 

Union Territory of Lakshadweep represented 
by the Administrator . 	. . 
Kavaratti Island - 682 555 .. 

Applicant 

Respondents 

Applicant 
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Directoi of Panchayat} ) 
Union Ferritoiy of LakIha'dweep 

	

Kavaratti Island 682 5 	H 

The Senioi Administi ti'e Officer 
Education (District Pariciayath) 
Union Territory of Laksl'adweep 
Kavaratti Island - 682 

The Principal 
Government Senior SdäSchoo1 
District Panchayat, Kilt'a!slapd 
Union Ieiiitory ofLakshadweep 682 558 

(By Advocate Mi S Radhakrishnan) 

86. OA 898/2013 

K C Abdul Khader 	'1 
Kulikaiaya Chetta Houe 
Chetlat Island 
Union Territory of Lakh0dw1e6 682 554 

(By Advocate Mr.Shabu Sreedharan') 

Veisus 

Union 'lciiitoiy of Lakshadweej represented 
by the Administrator 1H i 
Kavaratti Island - 682 55 	I  

The Director of PanchahH.H 
Union Territoiy of Lakshadweep 
Kavaratti Island - 682 555' 

The Senior Administrathe Officer 
Education (District Pancáyath) 
Union Territory ofLakshawep 
Kavarattj Island - 682 55'5;i'\r 

The Principal 
Government Senior Secdnary School 
District Panchayat, ChetlTsláitd 
Union Territory of Lakshadweep 682 554 

(By Advocate: Mi'.S.Radhakrisan) 

2 

Respondents 

Applicant 

Respondents 



• 

87. 	(.)A 904/2013 

KadeejaC.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh): 

Versus 

App! icant 

S 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 

SLIb Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island - 682 554 

The I)irector.(Rural developthent) 
Department of Rural Development 
Administration of the Union Territory 
of Lakshadweep, Kavaratti •- 682 555 

(By Advocate: Mr.S.Radhakrishnn)' 

88. OA 905/2013  

Abdul Khader C. 
Chekkiriyamrnada I-louse 
Agatti Island 

13u'arJamhar T. P 
Thekiapura 1-louse 
Agatti Island 

(By Advocate: Mr. K.B.Gangesh) • 

Versus 

I. 	The Administrator 	•. 
Administiatioii of the Union 'lerritory ofLakshadweep 
Kavaratti Island - 682 555 

2. 	Director of Panchayaths 
Department of Panchayaths : 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 	.: 

Respondents 

Applicants 



All 

Project Manager 	I 
Desiccated Coconut Powder Unit 
Lakshadweep Developthènt Corporation Limited 
Agatti, Kavaratti - 682. 5 5 5 

The Deputy Direct6r (Admn) 
Laks hadweep Devel opthént Corporation 
Kavaratti —682 555 

5. 	Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682553 

(By Advocate: Mr.S.Radhakrishnan) 

89. 	OA939/2013 	: 	I 

1. 	Safiyuliah K.C. 
Kuttiyachada House 
Kalpeni Island 	d, I 

' 	

,•:. 

2. 	SaifullaM.I 
Melaillarn House 
IKalpeni Island  

3. 	Kunhikoya M.V 	• 
Mathil Valiyammada House 
Kalpeni Island 

4. 	Kidave K.O 
Kakkachiyoda 1-louse 
Kalpeni 1-louse 

(By Advocate: Mr. K.B.Gangsh) 

Versus 

The Administrator 
Administration of the Union Trritory of Lakshadweep 
Kavaratti Island - 68255 

Director of Panchayath 
Department of Panchaaths 
Administration of the I.Jnion Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Lakshadweep Bui ldingl Development Board 
Union Territoiy of Làkhadweep 
Kavaratti represented by its Secretary - 682 555 

	

;. U•? 	

• 

........................ 

Respondents 

Applicants 



The Technical Officer, 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunriel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director oPanchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by ith Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 

Applicants 

100,  

S 
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Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - .682 554 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

91. OA 952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Moharnmed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr. Hariraj M.R) 

Vers us 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti — 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 



 

 

4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

Q. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Respondents 

Applicant 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akatha..Ahammed K.K 
Interá1 Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam I-louse 
Kalpen.i Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyamrnava House 
Kalpeni Island 
Unior Territory of Lakshadweep 



10P- 
	

1.21 

3. 	lareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeii 
Pentamveli House 
Kaipeni Island 
Union Territory of Lalshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarati — 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr. S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual. Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

ThUjaionofIndia 
Represented by the Secretary to 
Govëment of India, 
Ministry of Home Affairs 
New Uelhi - 110001. 

Respondents 

Applicant 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadwecp - 682 55. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon'ble Mr.Justice A.K.Basheerg Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two. days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large flumber of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engage/disengagçd by Village/Dweep Panchayats and/or 

District Panchayats. For. the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together. albeit 

on casual/daily wage basis. 'l'herefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who havp bn retrenched on completion of the period of engagements 

the prayer is for issue direction to re-engage them. 



3. 	The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others— 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going bythe 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 	. 

Secretary, State of Karnataka & Oihers Vs. Umadevi and 0/hers - 
(2006) 4 SCC I. 

State of Rajasihan Vs. Dava Lal - (2011) 2 SCC 429 
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Saiya Prakash and Others Vs. Slate of Bihar and Others * 
(2010)4 SCC 179. 

Official Liquidator Vs. Dciyanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. 7'.: Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

Slate of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347 354 g  366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	in the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all 	the applicants were engiged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. 1-lowever, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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ts been going on in the Union Teitory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The fivejudge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of tmpOrary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while igfioring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Naraya.nappa - AIR 1967 SCJ071; 

R.N.Narijundappa -- (1972) 1 SCC 409 & B.N.Nagarajan (1979) 4 SCC 

507 - as a one time measure. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Doyanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regu/arization. Regularizalion is not a mode of appointment. 
When appointments in public office are required to be made, 
provIsions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made fir not scrupulously following the conditions precedent 
laid down in the statutory ru/es, as also the constitutional 
scheme, it is imperative that the same must he done within the 
Jbur corners of the delegated power by the authority 
concerned." 

In the above case (1-larminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would, not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court he,jd that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability oirelaxing the age-limit provided in the Rules. 
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In Nanjundappa (Supra), the Apex Court had held thus:- 

"I/the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. RatfIcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appoiitmei1. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. it is true that the Administration or Panclayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Centra1Goverflment or in 
I some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Adinistratiofl or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departthents, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The, very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants Thave been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this.Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the .Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribUtion of the drinking water 

00-  
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to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

. The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
scheme. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Pancho yals for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayass in respect of at least two third of 
thc..rgular vacancies in Group D .which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
seri..'ice of the Panchayats4on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original Applications N6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully peru'sed the pleadinEs and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Iland Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective island Council might have with or 
without proper authority from the Councils issued whal are 
purported to be appointment orders and the subsequent service 
cert/ica1es. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U T of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved kv  the 
Lakshadweep Administriiion................ 

in the case on hand the applicants were not employed against 
any posts sanctioned by tjze administratio, hnd that would ma /ce all 
the difference. The island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to ihm. It 
probably might have offered some succor &v wav of dai4y 'rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshaclweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U. T. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts ncit her 
created nor sanctioned nor approved is legitimate." 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 'and OA 

No.57/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panc'hayats for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames. 
Scheme, is illegal and do not ftill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be reirenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchrnents also have political colours. 
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25. In OA 30012013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Artic'es 243(g) oC the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the L•akshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this. .context. 

We dp not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra),. this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayas. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working, for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases  is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Pahchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 

\ 



30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qua!ifications have been prescribed, in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill, some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus,' 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/TribunaI), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41h  June, 2013 
and thereafter the inter/rn order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 

	
inducted with specific qualification 

of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as IT!, or possessing specialized skills, such as date entry operator, 
drivers etc, which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

11; 	Of the above, 'disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/Is/an dwise) may . be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to cafe goiy (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged Under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work a/id herea gain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for Certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under(b) or(a) above; i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be IT!), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the I)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctione •d posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of upemployed people might 

have engaged these applicants on casual. basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services rgu1arized It has 

been repeatedly held by the Apex.Courl that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

ecivally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecesry legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

34. 	We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address ..theissue relating to all •these.employces. who havebeen toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

35.. 	Original Application Nos. 212, 266, 268, 299, 325, 347, 354,366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The intefim, ordes in force as on today shall remain extended till 

April4,2014. 
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